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Workxmen). Remaining vacancies are
filled from among Head Mazdoors and
if sufficient numbe; of Head Mazdoors
is not awvailable, from Mazdoors hav-
ing a minimum service of 6 months
with the Construction parties or from
outsiders having considerable train-
ing in a recognised Polytechnic/
school. Candidates are required to
be literate, of sturdy physique, able to
stand prolonged exposure and to
climb poles without ladder.

(b) Yes, for Linemen,

(¢) For the purpose of selection of
Head Mazdoors and Mazdoors for
training as Linemen a register is
maintained showing the specific works
on which Head Mazdoors and
Mazdoors are employed, the history of
each Head Mazdoor/Mazdoor, his
qualifications, recommendations »f his
immediate superiors and observations
made after persohal interview by the
Sub-Divisional Officer.

12 hrs.

SURRENDER BY MEMBER TO
CUSTODY

Mr. Speaker: I have to inform the
House that I have received the fol-
lowing communication, dated the 11th
April, 1963, from the Superintendent,
Central Prison, Hyderabad:

“I have the honour to inform
you that Shri Kolla Venkaiah,
Member, Lok Sabha, who was re-
leased on parole, has surrendered
to this Jail on the 11th April,
1963 before 12 noon after expiry
of parole period.”

ESTIMATES COMMITTEE
THIRTY-SIXTH REPORT

Shri Dasappa (Bangalore): I beg
to present the Thirty-sixth Report of
the Estimates Committee on the
Ministry of Finance (Department of
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Economic Affairs)—Industrial Finance
Corporation: of India, New Delhi

12,02 hrs.
DEMANDS FOR GRANTS*—contd

MinisTRY OF EcoNoMic. AND DEFENCE
C0-ORDINATION—cONL,

Mr. Speaker: The House will now
take up further discussion and vot-
ing on the Demands for Grants under
the control of the Ministry of Ecpno-
mic and Defence Co-ordination. OQut
of six hours, two hours and 35
minutes have been consumed and
three hours and 25 minutes remain.
Shri S. M. Banerjee,

Shri Hari Vishnu Kamath (Hoshan-
gabad): Sir, I crave your indulgence
for less than a minute. I am making
the request to you now, because, later
on you may not be in the Chair and
the Deputy-Speaker, with all respect
to him, may not be quite as respon-
sive to our requests as you are,

Mr, Speaker: He is more respon-
sive, That comparison should not be
made, That is not fair.

Shri Hari Vishnu Eamath: I did
not say he is not responsive. I said
he may not be as responsive as you
are,

Mr. Speaker: He is much more res-
ponsive, i

Shri Hari Vishno Eamath: The De-
mands wunder the control of the
Minister of Parligmentary Affairs are
coming up for the second time
in Parliament; after the lapse
of more than a decade, it has
evoked considerable interest. I
therefore request that the time =zllot-
ted for those Demands be increased
from one hour to two hours, Second-
ly, yesterday I believe you said there
was no Demand on account of Plan-
ning. That is how I heard you. But

*Moved with the recommendation of the President.
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I find that there is a Minister of
Planning. When the Minister of
Planning is there, how is it that there
is no Demand on account of Plan-
ning?

Mr. Speaker: I said wunder that
head, there was no Demand; other-
wise there is. I said that the ques-
tion can only arise—whether there is
very great interest in that or not—
when actually we take it up. Before
that, how can we foresee that there
would be great interest in that or not?

Shri Hari Vishno Kamath: I sound-
ed; many hon. Members are eager.

Mr, Speaker: But I have not sound-
ed. That will be taken up afterwards.
Shri S. M. Banerjee.

Shri S, M. Banerjee (Kanpur): I
was referring to the proposal of manu-
facturing armaments by the private
sector. 1 gave my arguments as to
why I oppose the manufacture of
armaments by the private sector. I
was surprised to know that despite
our criticism in this House and the
objections raised in this regard, fuses
are being manufactured by the pri-
vate sector. Today, it may be fuses;
tomorrow it may be shells, and the
day after tomorrow it may be auto-
matic weapons which are likely to be
manufactured by the private sector.
Apart from the security point of view,
I have a feeling that this is a wrong
political decision. If we are in need
of armaments to the tune of millions,
we have to expand our own industry.
As I said yesterday, if the private sec-
tor takes to this armament manufac-
ture, this entire country will be
reduced to nothing less than a race of
war-mongers, because the private sec=-
tor does not want to take up anything
for which they will not be assured a
reasonable or a fabulous profit
throughout. So, I appeal to the hon.
Minister who is coordinating the
activities of the different Ministries to
kindly look into this and let me know
whether it is correct that orders for
fuses have been given to the private
sector.
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Another point is about the disposals.
read from the report—page 8:

“Surplus stores—mainly Defence
stores—are disposed of by the Dis-
posal Wing of the DGS & D either
by releases to Government Depart-
ments, who have priority or by
sales to the public on the basis
of open tender or auction. At the
beginning of the current year,
surplus stores of the book walue
of Rs. 5.08 crores were outstand-
ing for disposal and during the
year Rs. 1.32 crores worth addi-
tional stores were declared
surplus...."”

—

Mr. Speaker: During the discussion
on coordination, there ought not to be
different voices.

Shri S. M. Banerjee: It is further
said here:

“Disposals during the year
amounted to Rs. 2.20 crores. On
the declaration of the emergency,
the disposal of stores, which had
already been slowed down was
suspended altogether. Declaration
of surpluses and disposals are,
however, expected to be resumed
shortly so as to remove unservice-
able stores.”

I remember in 1958 serious irregulari-
ties were brought to the notice of the
former Defence Minister, Mr. Krishna
Menon. Then the disposal of un-
serviceable materials from the ord-
nance depots was suspended totally.
I raised two questions in this House,
one of which was about the Central
Ordnance Depot, Kanpur where a cer-
tain imported item for dubbing pro-
tective, the book-value of which was
about 66,000, was auctioned at
Rs. 16,000, On enquiry it was found
that the same material was sold to
another contractor at Rs. 60,000. I am
happy to see that that officer, of the
rank of Colonel, who was in charge
of the Central Ordnance Depot was
suspended and removed from service.

I raised another question about the
C.0.D.,, Chheoki in Allahabad where
lakhs of rupees have been spent like
this. So, if the disposal of unservice-
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able materials continue, then good:

material which can be used for pur-
poses of defence and for manufactur-
ing articles will be disposed of by the
local * authorities in the ordnance
depots. 1 remember during the second
‘World War also, the same materials
which were . disposed of
declared as unserviceable and sold to
contractors were again purchased by
the ordnance factories at higher rates.
A clear instance can be had from the
material supplied to the Harness Fac-
tory at the iime of emergency. The
same material which was disposed of
by C.O.D, Kanpur was purchased in
bulk by the contractors and when
they were short of material during
the emergency, the same material was
sold to the ordnance factory at a very
high rate. So, there should be proper
check at the time of auction, if any-
thing is to be auctioned. A screening
committee has to be set up to see if
the unserviceable materials which are
likely to be auctioned to the contrae-
tors can be utilised after salvaging
and after recasting them in the
ordnance factories. I have a very bad
instance and I have told the hon.
Minister also many times, about what
happened in COD, Delhi Cantt. In
Great Britain, Royal Enfield motor-
cycles were declared obsolete. Imme-
diately the clue was taken by the
depot authorities and they declared
motorcycle parts of Royal Enfield—a
huge quantity of them—as unservice-
able. They were sold to the contrac-
tors at Rs. 250 or Rs. 300 each. This
sort of pilferage is going on. There
is no good motive in this. Good mate-
rial is being sold to the contractors. 1
am sure the hon. Minister will kindly
consider this matter and see that
serviceable items are not sold as
unserviceable in the market to the
contractors and again the contractors
tet an opportunity to sell them back
at higher rates.

1 have received a complaint that
pole tents are being manufactured by
contractors. There is sghortage of
bamboo, but at the game time, from
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U.P., Rajasthan and Madhya Pradesh
bamboos are being exported to
Pakistan.

Sir, 1 do not mind our sending bam-
boos to Pakistan, but this should not
be at the cost of our own country. A
representation has been made to the
Director-General and also to the
Defence Ministry that bamboos should
not be exported at a time when we
want to have tents made of these
bamboos. Naturally, the contractors
have made a serious allegation in
regard to this.

Another point which I would like
to impress is that I am happy that the
Technical Development Wing, which
was previously known as the Deve-
lopment Wing, has now come under
the hon. Minister. But it has now
become “technical”. 1 am afraid it
might not develop new techniques of
corruption, nepotism and favouritism.
Therefore, there should be a proper
check on this wing to see that it works
properly and it not only helps the
small contractors and business but
also, at the same time, helps the Gov-
ernment in this hour of peril to see
that the defence production goes up.

With regard to the price of motor
cars, motor cycles and scooters, the
hon.  Minister, Shri Subramaniam,
while replying to the debate on the
Demands for Grants relating to his
Ministry, when this specific question
was put to him by me and some other
hon. friends whether the cost of pro-
duction of motor cars, motor cycles
and scooters were likely to come
down, referred to Shri T. T. Krishna-
machari and said that his colleague
would like to throw some light on that
or something like that. I would like
to know what has happened. He
issued a statement that scooters can
be had at a lesser price. I would like
to know whether any steps have been
taken to reduce the cost price of motor
cars and motor cycles.

At the same time, Sir, I want to
refer to a very glaring case. You may
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remember, Sir, that at the time of the
presentation of the Budget, in the
month of February, the cars that were
allotted were all given to Government
officials, The Government officials
knew that the presentation of the
Budget would mean an increase in
certain taxes and that they will have
to purchase cars at a higher cost after
that. I would like to know whether
it is a fact that during the months of
February, March and April all the
cars have been allotted only to Gov-
ernment officials. A proper scrutiny
should be made and if this is found
to be true it is a very serious thing.
It will be something scandalous. The
Government officials should not derive
any benefit because they are in a posi-
tion to get knowledge about things
before-hand, and they should not try
to evade taxation, whether sales tax
or excise duty on motor cars and
motor spirit. They should not take
this sort of advantage &and get the
entire allotment of cars made for their
oWD use.

Now, 1 would like to mention one
specific point about the employees.
About 150 employees working under
the Director-General of Supplies and
Disposals, Calcutta, have referred the
matter to Shri Hathi when he went
to Calcutta. They have probably
brought it to the notice of the hon.
Minister also. Their case is about the
general principle for determination of
seniority. I am not against giving
preference to one particular com-
munity or section of the country who
are depressed, oppressed and who
‘remain downtrodden. The whole
difficulty is that these 150 people have
lost their seniority and preference has
been given to those people who were
recruited in 1959 and even in 1960. I
would like to give a bright instance
here. A person, serial No. 27—his
name........

Mr. Speaker: I would not allow him
to refer to any particular individual.

Shri 5. M. Banerjee: I can say: A,
B or C.
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Mr. Speaker: He has not given
notice before-hand.

Shri 5. M. Banerjee: It is with the
hon. Minister. This has been addres-
sed to the Minister.

Mr, Speaker: That is a different
thing altogether. Has he conveyed to
the Minister that he would be raising
this point in today's debate?

Shri S. M, Banerjee: All right, Sir,
I will not mention names.

I was only saying that a particular
person who has been serving this
department from 22nd July, 1941 has
been superseded by one who was born
on 5th August, 1941. You can ima=-
gine, Sir, what gross injustice has
been done to that person who took
employment in this particular depart-
ment on 22nd July, 1941 when he has
been superseded by a person who was
born on 5th August, 1941. I have
referred this case to the hon. Minister.

Mr. Speaker: Is the date of birth
the determining factor?

Shri S. M. Banerjee: I am only say-
ing that senior men have been super-
seded.

Mr. Speaker: There might have
been many other considerations.

Shri S, M. Banerjee: My point is
that. ...

Mr. Speaker: My request to him
was that he should not take up indivi-
dual cases. When he has given the
department, the section, the date of
birth of the employee, is there any-
thing left?

Shri §. M. Banerjee: This is only
ane case where the date of birth has
coincided with the date of employ-
ment of the other person. So, I would
request the hon. Minister to do some-
thing and see that this particular
matter of seniority is settled once
and for all. Otherwise, it will be a
glaring injustice and, I am sure, there
will be heart-burning which will
result in inefficiency.

Then, coming to the contract sys-
tem, I would say that it should be
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abolished. At the Indian; Labour
Conference also the same rpcommen-
dation was made. So, the hon. Minis-
ser should look into it immediately.

Then, some firms supply imported
materials from abroad on which they
earn some commission, but that com-
mission is never repatriated to this
country. I am told that they are
trying to conserve foreign exchange
like this on which they evade pay-
men of tax also,

Lastly, I would again request the
hon. Minister not to lose heart
because of this criticism. The depart-
ment is a new one. So, 1 would
request Shri T. T. Krishnamachari to
act as a guard of this train of our
country, which is being run by an
experienced, honest, seasoned but
ambitious driver, the Prime Minister,
Shri Jawaharlal Nehru. He is carry-
ing 45 crores of passengers in this
particular  train. If Shri T. T.
Krishnamachari can show his red and
green lights efficiently and in time, I
have no doubt that the train is bound
to reach the destination of Socialism
despite attempts of the rightist reac-
tionaries to remove the fish-plate at
every step.

Dr. K. L, Rao (Vijayawada): Mr.
Speaker, Sir, while one can under-
stand the functions of this Ministry
in an implicit way, it is very diffi-
«<ult of state them exactly in an
explicit manner. One thing that we
can be sure of is that this Ministry
has the guidance of an able Minister
who will guide its course according
to the policy of Government.

Coming first to the name of the
Ministry, I would say that it is rather
very confusing. The functions of the
Ministry fall under three categories—
firstly supply of materials for civil
and military personnel, armaments
and military eguipments, except
materials prepared or manufactured
in the private sector; secondly, indus-
tria] development and planning and,

APRIL 16, 1863

for Grants 9932

thirdly, co-ordination specially of
coal, power, transport and steel
Since co-ordination is implied in the
other two functions, I would submit
that thig Ministry can be well under-
stood if it is re-named as the Minis-
try of Supplies and Development.

This Ministry can very well be
justified because materials are very
urgently required at the time of the
emergency dictated by conditions of
externa] war; or it can also be justi-
fied on the ground that the progress
of the pation is very slow, as it has
been in the Third Plan. There was
a similar Ministry in the United
Kingdom during the last war and,
therefore, it is not as if it is a new
Ministry which has no parallel in the
world, as some hon. Members have
stated during the discussion,

I shal] briefly review the various
activities of this Ministry. The first
one, of course, is supplies. Regard-
ing supply of material and equip-
ment, it is well-known that in the
last three months, due to the emer-
gency the volume and the number of
items have increased very consider-
ably. For example, the cost of mate-
rial to be purchased has increased by
50 per cent in the last few months.
We can expect that to be doubled or
trebled in the course of the next
few years. That being the case, it
justifies the enlargement and expan-
sion of the Supplies Department. It
has not only to control the price, it
has not only to contrel the quality, it
has also to find out the possibility of
indigenous manufacture of equip-
ments as substitute materials. So, in
this sphere, the Supplies Department
has got a lot to do.

New, in respect of the Supplies
Department, I would submit one or
two suggestions for the consideration
of the hon. Minister, There are
some organisations, like the Heavy
Electricals, which have even now
some machinery abroad for purchase
of equipments. In view of the fact
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that this supply machinery has been
created which is going to take care
of this vast and extensive volume of
work in foreign countries, I feel that
in England and in other countries, in
order to save our money, it must take
over all these activities and not allow
any other purchasing machinery on
behalf of these public undertakings.

Similarly, there is another aspect
which I have been feeling for some
time and have been wondering
whether this Ministry cannot take it
up. That is in respect of the signing
of these agreements. Whenever we
take up a project and go in for a
loan from the World Bank etc, it
involves a lot of processes and dis-
cussions. The foreign consultants
and the Bank's consultants come here
and discuss, Still, at the end of it,
for signing the formal agreement
again a number of officers go from
this country. That not only involves
expensive foreign exchange but also
involves waste of time of our officers.
I wonder whether this function can-
not be taken over by this Depart-
ment,

Also in view of the very extensive
volume of work that this Supply
Department has to deal with I would
submit for the consideration of the
hon., Minister to have refresher
courses in business administration
and some other technical aspects. For
example, the organisation which has
to purchase cranes may have some
extra course on cranes and the latest
techniques so that in their dealings
the officers will get a more efficient
grasp of the material which they have
to buy.

The other thing is about the Deve-
lopment Department. That, of
course, is most essential. We are
prone to overlook development, plan-
ning and execution in this countiry
with the consequence that our indus-
try and our activities are going very
slowly. For example, there are pro-
jects for increasing our irrigation
238 (Ai) LSD.—4,
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potential and there is also land which
can be utilised but between these
two there has not been much co-
ordination with the result that as
much as 40 lakh acres of this country
are bereft of irrigation factilities and
utilisation of these waters. This has
got to be brought about, This is
because we have not engaged our-
selves on the developmental activities,
That is where the missing link was
there.

Take, for example, the case of the
human resources of this country. We
have got rich respurces of human
beings in this country; we have got
vast manpower and we have not been
utilising this manpower in a scientific
manner. I just take for example the
Western Kosi Canal with which my
hon. colleague is concerned. It is a
canal which will irrigate very fertile
land in North Bihar and it can be
constructed very easily because it is
alluvia] soil there where there is no
rock and no difficulty to obstruct.
Nevertheless it has not been taken up
because of insufficient finance.

There are two ways of doing it—
one is by constructing and the other
is by scientific mobilisation of man-
power. If we adopt the wusual
methods, it will take a lot of time and
money and it will be postponed for
a long time. On the other hand, if
we adopt the scientific exploitation of
men, it will be done quickly. Even
countries like Russia, which are

scientifically so highly advanced
countries, have become experts in
this line. We should do likewise.

What they do is that they mark out
the whole canal, they prepare every-
thing, get all the necessary materials,
that is, cement, steel and anything
that is required for the purpose, they
get the technica] equipment, organise
medical care and all the services, put
up small, temporary sheds, get
millions of people and have the work
done in there or four months instead
of three or four years as are taken in
this country. This kind of mobilisa-
tion of human resources is again
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dependent upon these developmental
techniques.

‘We have not had any kind of deve-
lopment technigues in our indusriali-
sation. Take, for example, the eletri-
cal industry. In electrical manufac-
turing industry there is practically no
progress. In spite of the fact that 15
vears have passed since independence
and the East European countries, like,
Bulgaria and Rumania, more back-
ward countries, have in these 15
vears come to the exporting condi-
tion, in this country we are merely
wasting the time on committees and
very unnecessary wvacillation. We
have done nothing because we have
not got that idea of development.
What we should have done, for
example, is that we must have taken
up the construction of, say, a 15 or
30 megawatt set, tried to utilise the
material that we had for its con-
struction, then plan our development
and embark upon the manufacturing
of this unit. I only want to illustrate
the want of development in this
respect. For example in 1961, the
technical experts to the Government
seemed to have advised them that
they should go in for 12 MW or 25
MW sets, They entrusted it to a
Czechoslovakian company; they have
taken Rs. 50 lakhs and in the course
of one year the Government has
changed its mind. That expert retired
and went off and another expert
-zme who said that it should be 100
MW and that amount of Rs. 50 lakhs
had become almost a waste. Now, this
would not have happened if there
were an intermediary layer in the
developmental phase. I would, there-
fore, submit what industries lack is
very much developmental activity
and the technical developments have
yvet to be utilised very fully. The
technical develupments specially can
play a very important part, a very
great part in the matter of manu-
facturing machinery, for exampie,
sugar making  machinery, textile
machinery and so on. We have just
a little part missing and for that
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little part we have got to go abroad
and spend a lot of money and in the
meanwhile also quite a lot of waste
of time is involved. All these things
can be located. If they are located, if
they are catered for, if they are
raised, then that will go a long way
towards the development of the
industries. Thus, one of the most
important, one of the most difficult
things for this Ministry would be, as
I submitted, to find out which are the
resources both in respect of supply
materials and the equipment and the
machinery and so on and to find out
how much of that has got to be
spared for eivil purposes and how
much has got to be spared for mili-
tary purposes because in an emer-
gency it is a difficult thing and both
cannot be satisfied. But nevertheless,
this Ministry has the supreme task
of trying to find out a balance so that
there is no dissatisfaction in both the
sectors. In fact, it was one of the
very difficult performances, one of the
difficult things that the similar minis-
try, the corresponding Ministry, in
United Kingdom had to face during
the last war.

There is one other aspect that I
would like to submit. We must
understand clearly the distinction
between this Ministry and the Plan-
ning Commission. The  Planning
Commission has got something to do
with the future, with the targets,
with the fixation of the targets.
Having regard to our resources, hav-
ing regard to what we can do, they
must fix the targets and they must
say, such and such things must be
done in next five years. With that,
they must leave. That is most essen-
tial and the implementation should be
the concern of the concerned Minis-
tries. This Ministry—I call it the
Supply and Development Ministry—
must supply resources. More or less,
it may be called the implementation
Ministry. In that, it should see, it
should coordinate and it should try
to find out the various bottlenecks
that are there and go to help to the
different Ministries in the implemen-
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tation programme. The distinction
that has to be borne in mind is that
the Planning Commission is the
theoretical body, a body which can
fix the targets, but it should stop
there. Then, it is this type of machi-
nery that has got to look into the
implementation aspect, see the bottle-
necks and resolve those difficulties.

Now, Sir, in particular, I would
submit that this Ministry has to be
looked upon as a sort of a catalytic
agent, that is, it reactivises, it sets up
the action and reactivises and it
creates the activity.

Shri D. C. Sharma (Gurdaspur):
It has no activity of its own.

Dr. K. L. Rao: This is most impor-
tant. It is most essential to start a
chemical action. But it does itself
participate. It is a wvery dextrous
action. That has got to be very care-
fully catered for.

I give an example. There has
recently been the construction of
aerodromes. We are constructing a
large number of aerodromes in an
emergecy. There are civil works too
connected therewith. They require
roads and =o on. Now, this Ministry
has been able to locate where these
are and try to rush those things to the
emergent works and at the same time
they take steps to find out who is the
manufacturer concerned and what
are the works to be expanded and
then they accordingly increase the
output of these various machinery
and thereby they need not cause any
kind of disturbance either to the
civil authorities or to the military
authorities. I understand that similar
action has been taken in respect of
cement, asbestos sheet, products,
vehicles and so on. That is all to the
credit of this Ministry. Therefore,
these actions will reveal that this
Ministry itself has not taken any
action except as it were to act as
some sort of friendly co-ordinator.
Thus, this Ministry has got a lot of
useful function to perform.
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Of course, at the present stage,
when things are shaping, it is not
possible to expect very well-defined
objectives or functions for this Minis-
try. It has got to be built up by and
by. I am sure that we in this country
have got to pass through this emer-
gency stage for a pretty long time
both on the civil side and on the
military side, because, on the one
hand, we are engaged with an un-
scrupulous enemy, and on the other
hand, on the side of our industrial
development also we are very much
lagging behind. Therefore, I should
say that during the very short time
that this Ministry has been in exis-
tence, this Ministry has done wonder-
ful work, and I congratulate the
Ministry on this wonderful work.
The ecredit for this is due to the
officers as well as the Ministers. I
wish this Ministry great success.

Mr. Speaker: Now, Shri Khadilkar,

Shri Hari Vishnu Kamath: Out of
the five hours allotted for the
Demands of this Ministry, could you
kindly tell us how much time is
going to be taken by the Ministers?
I understand that the Deputy Minis-
ter and the Minister of State are also
going to intervene, and if they take
two hours, it would be hardly fair,
because then only three hours would
be left for the other Members.

Mr. Speaker: They would not take
two hours.

Shri D, C. Sharma: May we know
when the discussion on the Demands
relating to the Department of Parlia-
mentary Affairs ig going to start? -

Mr. Speaker: 1 cannot say that just
at present.

Shri Hari Vishnn EKamath: May I
make one request? Shri Nath Pai who
was to have spoken from our party
could not be present in the House
yesterday because he was not feeling
well. He has come to the House today,
and I request that he may kindly be



9939 Demands

[Shri Hari Vishnu Kamath)

permitted to speak, so that he can
take rest afterwards. I shall be very
grateful if you would allow him to
speak now. On medical advice, he
was not able to come to the House
yesterday. He has come today, and
I request that he may be allowed to
speak now.

Mr. Speaker: I had written to Shri
Nath Pai about my difficulty. I have
invited certain friends for lunch, and
I have to put Shri Khadilkar in the
Chair. Therefore, 1 have called him
now.

Shri Hari Vishnu Kamath: Is there
nobody else to take the Chair?

Mr. Speaker: If the hon. Member
can take the Chair, 1 have no objec-
tion.

Shri Hari Vishnu Eamath: I am
sorry, 1 cannot and I would not. But,
is the Deputy-Speaker not there? Is
there nobody else to take the Chair?
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Shri Khadilkar (Khed): While lis-
tening to the debate yesterday and in
particular some of the speeches made,
I felt that they were grappling with
the problem of locating the Ministry,
its gize, its functions ete. I was
reminded of a story Wwhich i very
commonly known as the story of the
blind men and the elephant. As he
caught hold of a limb, one blind man
would say that whatever the limb he
had got hold of was really his image
of that particular animal......

Shri D. C. Sharma: May I submit
that the hon. Member is making very
disrespectful remarks becasue he is
comparing the hon. Members who
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spoke yesterday with blind men, and
the hon. Minister with an elephant?
Shri Khadilkar: Unfortunately, 1
pity the professor for his lack of
understanding. Therefore, the time
has come when we must put in proper
focus the functions of the Ministry,
because yesterday it was stated that
these functions were overlapping.

There is the Planning Commission
which is supposed to lay down the
policy and recommended a sort of
regulatory machinery, if possible, and
then the regulation is done. There is
also a Cabinet Secretaridt for this pur-
pose. But one aspect of the matter
was totally ignored.

I do not want to say anything about
the functions of the Ministry because
it had not come into existence, and it
had not been assigned the functions
which Shri T. T. Krishnamachari was
discharging then, before we were
attacked on the border. But once there
was a challenge on the border, we
had to look at the Government ma-
chinery as it existed then.

Every Government in peace-time is
inefficient. There is always a degree
of inefficiency, and usually, there is a
certain amount of lack of co-ordina-
tion. In this country, as I have tried
to study the administration, 1 have
found that there are wheels within
wheels, and as somebody said yester-
day,—I do not know who said it—this
Ministry is a fifth wheel. To my
mind, in this particular emer-
gency, there was the need to direct
with a purposeful effort all the Gov-
ernment machinery with a view to
build up our defence. Once this need
is felt and realised, 1 feel that what-
ever the inherent or built-in ineffi-
ciency and lack of co-ordination in
Government, have to be removed,
Therefore, this Ministry, the way it
is going to function—because it is
likely to be said that this Ministry is
a ministry of interference or ministry
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of fault-finding; it will have to face
all thjs eriticism—has to funcion in
that manner, It can serve as the
linchpin of the whole administrative
apparatus of this country, if it really
functions as it is expected to, on these
lines.

I say this because we were under
a shock. We never realised what
efforts were needed to build our eco-
nomic apparatus so that we could
build up our defence and meet the
challenge, All sorts of things were
said, Lists were prepared and we
thought that mission after mission
would be sent out during the emer-
gency to get whatever we would get
in the circumnstances. If this approach
had been maintained—] am glad it is
not maintained; J am glad there is a
certain amount of realistic approach—
we could have purchased a lot of junk
from world war II and said that it
could serve our defence needs, But
this is not the problem. Our defence
build-up must be placed in proper
perspective, By that I mean we
should kn.w what type of defence
mechanism or organisation our enemy
has built up. I do not know what
type of military intelligence and in-
formation has been made available to
this Ministry. But if we go on just
getting things from outside, we have
also to remember that due to techno-
logical develipments, armaments are
daily changing.

There is another factor, There are
two world systems of alliance or
military build-ups. There is the
western system, the NATO system,
where all armaments are integrated;
there is the socialist system whose
armaments, to g large extent, are in-
tegrated. We are getting armaments
from both sides. We do not know
what will happen, The military
machine of this country will be faced
with a problem. The production
machinery we are going to put in pro-
per gear will have to face a problem
because, as I said, the armaments in
both these systems are interconnected,
interlinked and integrated, On each
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side, they have got a certain inter-
changeability.

1 feel the time has come for us in
this country to rely on our own
machinery, to build up our own de-
fence mechanism so that jt can effec-
tively meet the challenge, Whatever
the challenge facing us, we need not
unnecessarily magnify it and in a
hurry with an undue sense of urgency
and emergency go on making pur-
chases which will be a tremendous
waste.

Therefore, 1 feel that to remove
this inefficiency inherent in our
administrative machinery and to
effect co-ordination, there should be a
Ministry. I know there will be
jealousies. The fifth wheel should be
cracking ‘because in every Ministry
and in every department of the admine
istration, there are so many fifth
wheels. In the initial stages, this
resistance and inertia will be there;
they have got to be overcome. I hope
the Ministry will exert itself and
assert itself and assign itself to the
task that is before. This is the first
point I would like to place before the

Ministry,

There is another question, This
Ministry has been carved out recent-
ly. As my hon, friend said, in the
west during the wartime days there
were Production Ministries. They
were meant for looking after produc-
tion, People here doubted what func-
tions this Ministry is going to dis-
charge. Sume people have been
making it appear as if this Ministry
has been created to provide a cushion
seat to Shri T. T. Krishnamachari.
This was an uncharitable view (Inter-
ruption.) 1 say this because some
Members said something to this effect
yesterday.

Therefore, let us understand the
nature of the Ministry as it is carved
out, what it has to discharge and how
it will function because, as I said,
there would be many obstacles—from
their own colleagues and perhaps from
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the administrative machinery. And
there is lack of unity of purpose also
because unity of outlook is lacking.
There is a certain amount of ideologi-
cal «clash in the administrative
machinery itself. All these things
will have to be overcome.

Now ] come to the actual functions
of the Ministry. Firstly they have
taken over supplies and they are try-
ing to organise supplies, but I would
like to quote what Shri T. T. Krishna-
machari has to say about the Supply
Department as mentioned in tne
Eastern Economist. I do not know
how far he has cleared the position
now, The Eastern Economist of
January 11th has sajd:

“It appears that the Minister for
Economic and Defence Co-ordina-
tion has been taken aback by the
dimensions of corruption and
graft which are flourishing like a
whole forest of green bay trees in
the supply and procurement
agencies, civil and military. The
evil cannot be eliminated, but
even if it is merely brought under
control, it may add quite a few
naye paise to what the community
gets out of the budget rupee.”

This is the remark as quoted by the
Eastern Economist, and I may say
that if this state of affairs is not
improved in a time of emergency,
there is no hope. From my personal
knowledge 1 can state this much, So
far as the Supply Department is con-
cerned, it is riddled with corruption.

shri Morarka (Jhunjhunu): This 15
the view of the Minister or tne
Eastern Ecomomist?

Shri Khadikar: He is quoted.

Shri Ravindra Verma (Thiruvella):
He is not quoted, it is an impression.

Shri Khadilkar: It says the Minister
has been taken aback.
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Shri Ravindra Varma: It is oot a
quotation, it is only an impression.

Shri Khadilkar Anyhow, he will
clear his own position, but I am stat-
ing further from my own knowledge
of facts that so far as the Supply
Department in this country is concern-
ed, in the middle sector of the whole
mechanism, there is corruption ram-
pant. Sometimes whatever samples
come are accepted or rejected; some-
times money is taken even for rejec-
tion if the goods are in short supply,
so far as | know., So, this position
needs to be cleared so far ag the
Supply Department is concerned,
apart from the other organisational
aspect of it.

Then ] come to the question of tech-
nical manpower. My hon. friend just
now mentioned that in this country
we must mobilise all manpower, and
particularly technical manpower, to
the task, He must have seen what
Shri H, V. R. Iengar has 1o say about
this. Though the Third Plan has said
that there will be just marginal de-
ficiency so far as technical manpower
is concerned, today I feel that we are
experiencing a shortage of technical
manpower. In a way this is a world-
wide phenomenon, because the other
day I happened to read a foreign
journal, and I find that in the case of
Britain also so many technicians are
serving in America and they are
puzzled how to get them back because
America can afford to pay a better
price for their technical knowledge.
S0, I would request the Minister to
look into this aspect. This is equally
important.

Then there is another question. At
this hour when we are building up our
economy to serve the defence needs,
we must bear one thing in mind. If
the defence apparatus becomes a bur-
den to the common people, ultimately
there will be resistance. So, what-
ever methods are adopted or measures
taken, I would plead with him that
the defence or production apparatus
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that he is gearing up, trying to co-
ordinate and lead to optimum produe-
tion to meet our defence needs, must
be capable of being turned overnight
to peaceful purposes as in the Soviet
Union, It was done in the Soviet
Union. Recently I happened to read
an article wherein I find that a tank
factory has been designed in such a
manner that for the time being it is
preducing simple tractors, what they
need for peaceful purposes are coming
out every day. Therefore, I would
like the Co-ordination Ministry to
apply its mind jn such g manner that
we have a vision of our defence as
also the total economy, what position
defence is going to occupy and how
the defence mechanism could be
transierred for productive purposes
for the civilian consumption and other
needs of the country.

Then there is the question of idle
capacity in both the public and the
private sectors. What have you done
about it, I would like to know. I
think I have just two minutes to finish,

Mr. Speaker: He is very right in
that, he has to finish in two minutes.

Shri Khadilkar: Five minutes at
least.

In the Eastern Economist of 1llth
January, there is a long list given at
page 43 regarding under-utilisation of
capacity, to which I would like fo
draw attention. [ was just puzzled
If you go through the list, you find
particularly in railway wagons, motor
cycles and tractors, the actual utilisa-
tion is not above 50 per cent, some-
times 19, sometimes 24. What are we
going to do about this idle capacity?
Are we not going to mobilise our own
efforts? Or, are we just going to send
mission after mission to America to
get our food from there and then say
that our food prices are kept at stable
levels? Are we going to do the same
thing regarding production for our
defence? 1 feel the challenge of
China can only be met if we build up
our economy to face that challenge.
As I said, it is not simply a military
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challenge, Basically, it is an economic
challenge, and therefore, 1 would
appeal to the Ministry that, instead of
thinking of buying some supersonic
aircraft, highly sophisticated
machinery or weapons from foreign
countries, they must apply their mind
and make full use of the jdle, unuti-
lised capacity, whether it is in the
public sector or the private sector.

One word more regarding the pub-
lic sector. We have a sizable public
sector, but there is a wrong notion
that profitability is not essentjal for
the public sector, He should give
thought to this aspect of the matter.
Recently Khrushchev discussed this
problem whether a public or socialist
economy should have profitability or
not as a criterion. It is a small but
good treatise and [ would request
sume of the hon. Members to go
through it. He has stated:

“But it goes without saying that
we cannot afford to ignore the
principle of profitableness without
which it is impossible to conduct
a socialist economy. The more
profitable the socialist enterprises
are, the greater the accumulations
at the disposal of the State for
extended reproduction and for
satisfying the requirements of the
people.”

In our country I feel that there is need
for all our public sector industries to
gear up to the needs of the hour. We
should make them more profitable,
economically viable, and we must not
simply say that they are owned by the
State and therefore all inefficiency
could be covered up. That is a wrong
approach. Even in a socialist country
that has been discarded. No economy
can run on inefficiency and compete
with the private sector, if we want to
bring the private sector under our
control in the broad sense of the
term. Therefore, 1 would appeal to
him to keep this aspect in his mind.

One thing more and I have finished.
I must thank the Speaker for not
ringing the bell
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Some Hon. Members: He has rung
the bell.

Shri EKhadilkar: The task of this
Ministry is in a way s.mething more
than that of the Planning Commis-
sion, because it is not simply laying
down of policy; they have got to see
that the different Ministries imple-
ment the policy. Today a ceriain
amount of inter-ministerjal rivalry is
there. Everybody is sitting tight on
his own empire, every ministry tries
to build its own empire. Even at the
secretariat level he must be finding it
extremely difficult, leave aside co-ope-
ration. There sh.uld not be this mis-
trust, the whole administrative
machinery should work as a team.
Then alone it can meet the challenge.
Therefore, I would refer to what Prof.
Keynes poinied out in the midst of
the Second World War. Though we
are not just now in a period of war,
we got a shock and we have survived
it, and we are building up our
defences. Possibly, it may not come.
‘War situation may not arise. Further
deterioration may not take place. But
we must bear in mind that it is not
simply with borrowed machines that
we are going to fight and defend this
land. It is ultimately the society and
the people at large and I will now in
this connection refer to what Prof.
Keynes siated in the midst of the war.
To maintain popular enthusiasm Jfor
the defence effort and keep up the
morale, one should bear in mind what
Prof. Keynes stated when the Second

° World War broke out in a book “How
to pay for the War™:

Mr. Speaker: Hon, Member’s time
is up.

Shri Khadilkar:
with this quotation:

I will conclude

“Courage will be forthcoming if
the leaders of opinion in all
parties will summon out of the
fatigue and confusion of war
enough lucidity of mind to under-
stand for themselves and to ex-
plain to the public what js requir-
ed; and then propose a plan, con-
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ceived in a spirit of social justice,
a plan which uses a time of gene-
ral sacrifice, not as an excuse for
postp.ning desirable reforms, but
as an opportunity for moving
further than we have moved
hitherto towards reducing inegua-
lities.”
‘I believe even in war effort we must
have a social objective, You are not
building war machines only; nor is it
our only purpose to fight the Chinese.
There should be full co-operation,
moral strength and fervour and ideal-
ism generated in the country so that
we may stand on our own. Then
alone you can win the war or defend
our country; then alone you can build
up an economy challenging the
Chinese on the war front as well as on
the economic front.

Mr. Speaker: If the hon. Members
on the panel of Chairmen do not listen
to the Bell, then they may experience
very many difficulties when they are
themselves in the Chair and ask other
Members to restrict their time.

Shri Nath Pai (Rajpur): Mr, Spea-
ker, I have two difficultieg in dealing
with the Demands of this Ministry.
Firstly, the functions, powers and
jurisdiction of this Ministry are de-
lightfully wvague. They are like
fipures in twilight; they look very
attractive so Jong as you do not try
to grasp them but if you try to grasp
them and evaluate and assess them,
you do not get very much in your
hand. Sometimes one feels that this
is a shell without a substance, I am
not saying it by way of denigrating
the Ministry or itg efforts; because I
believe that there is an imperative
necessity for a Ministry like thig ac-
tually and the importance of the
Ministry cannot be over emphasised.
Other speakers have referred how
other countries confronted with
war only had to create a Ministry
like that to meet al] the needs
which war generates. As it s,
we are fighting two wars. One
war is the one in which we were en-
gaged for a long time: war on poverty
a war to which first Dadabhai Naoroji
drew our attention and a war which
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continues. Barbara Ward who wrote
the Rich nations: Poor nations, pays
us the dubious distinction of having
four fifths of the under-developed
world's population in this single coun-
try. This war against poverty, against
misery and the deplorable low stan-
dards with all the concomitants of
under-development was one war. A
ruthless and unscruplous neighbour
has imposed another war. It, there-
fore, became necessasy that all our re-
sources, human and material, should
be marshalled and galvanised and
channelled into one direction, Defence
itself is a huge task. Defence and
development are to be combined and
carried and so the necessity for co-
ordinated effort so that not an ounce
of energy is wasted, so that not an
ounce of resources are thrown away
becomes all the more clear, I welcome
the creation of the Ministry.

My difficulty, as I was saying, was
something different, Reading the re-
port of this Ministry, one was remind-
ed of the first page in the diary of a
bright good student in a high school
who on the 1st of January wrote in
the diary: to get up at 5 o'clock; to
brush my teeth, to have 15 namaska-
rams, to read one chapter of the Gita
and to say namaskaram to mother.
This report reads like that: defining
priorities, drawing up priorities, co-
ardinating the activities..What exact-
ly has been done? What are the
difficulties that are being encountered?
There is nothing. All these pious
wishes are there. Unless Shri T, T.
Krishnamachari takes care, there is
the danger of this Ministry becoming
like one of those institutions in India.
As a keen student of economics he
knows what plethora of economic ins-
titutions we have in this country.
There is the Institute of Applied Eco-
nomic Research there is the Gokhale
Institute of Economics, there is the
institution of Economic Growth.
Unless care is taken, this may become
very soon Shri T. T, Krishnamachari
Institute of Ministerial Co-ordination.
I hope that he will take care to see
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that this does not become an academic
exercise but a reality; it is of course
a necessity today for all of us,

Having said this, I will now try to
raise another difficulty with which I
am conironted. I hope he will resist
the temptation and the tendency that
is growing on the part of the Minis-
ters to equate any criticism or defi-
ciencies in the working of their
Mlinistry as hostile to socialism and
hostility to public enterprise. They
are plunging enthusasticaliy into this
temptation of equating socialism with
inefticiency, incompetence, ineptitude
and lack of irreproachable integrity.
Socialism in this country is in danger
of being tarnished not by its enemies
but by its dubious and dishonest cham-
pions. Shri T. T. Krishnamachari, I
hope, will take my criticism in the
proper light and will not try to say
that anybody who says taht these are
the deficiencies is actuated with the
one goal of denigrating, running down
and maligning socialism. I would now
ask him certain questions, I do hope
that the Co-ordination Ministry under
his leadership will try to put an end
to the cacophony of ministerial jea-
lousies of which we got a taste re-
cently at the AICC session.. (Interrup-
tion.) 1 heard somebody saying im-
possible. I am an optimist; therefore,
I am hoping. May I ask whether
there will be an end to this cacophony.
of ministerial screams which found
expression at the AICC session, when
two Ministers were trying to appor-
tion blame regarding the failure of
the agricultural sector,

12.56 hrs,

[Sar1 KHADILKAR in the Chair]

We know the perennie] struggle
that goes on in this House between
the Ministry of Railways and the Mi-
nistry of Mines and Fuel. ] would not
say much about that for obvious rea-
sons. But if we ask why is coal in-
sufficient, we are told: we are produc-
ing enough; the Railways are not
moving it. If the Railways are asked:
are you providing enough number of
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wagons, they say: of course, we are;
there is a plethora of wagons; there
are more wagons than there is coal
to be moved.

Shri T. T Krishnamachari: This is
not going on now.

Shri Nath Pai: I am very delighted.
I would now ask him certain ques-
tions: whether he will be in charge
of this Ministry. I venture to raise
this guestion because it is possible to
enter into a dialogue with him; he
does not regard reading books as a
carnal sin. Therefore, I am venturing
to exchange ideas with him, I am told
he will be going on a mission. I wish
him godspeed and full success in his
mission. What will he do if this
question is asked of him when he
goes to the United States. He knows
that the International Development
Authority—this is a matter to which I
have referred earlier also—had provid-
ed a loan of Rs. 28 crores for the de-
velopment of transport. Only Rs. 1'50
crores were used. Are you in & posi-
tion to say that the Ministry for which
this amount was earmarked is in a
position to use it, is diverting all its
efforts to it? I have also pointed out
that you borrowed Rs. 10 crores from
the World Bank—a second loan for
the Calcutta port—Not more than a
crore of rupees has been used. He
is going on a mission to collect morc
wealth and to get much more aid.
What will he do? While in this
country, will it be possible for him
to demand from his ministerial col-
leagues that all this aid is utilised,
that every effort is made to use the
available resources, and that is the
only justification, Mr. Chairman, for
a Ministry like that.

13.00 hrs

Of course, it is very difficult to talk
about the Cabinet in this country,
since no retired Minister—not many
have retired—has written about his
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impressions of the working of the Ca-
binet in India, as Herbert Morrison
did. We do not have eivil servants
who have botheredq to write their
memoirs, and so I am in the dark.

The Minister of Economic and De-
fence Coordination (Shri T, T. Krish-
namacharl); I hope to do so some-
time.

Shri Nath Pai: I am delighted. That
will bhe very readable, I know. But is
there any suggestion that he is plan-
ning to retire soon? 1 said Ministers
write after retirement. So I do not
know, but one gets the impression.
He cannot be blamed very much, He
cannot be blamed. But the Indian
Cabinet is very unlike the Cabinets
the world has known. It is some-
thing like the old Hindu joint family,
where the daughters-in-law and the
numerous sisters-in-law are in perpe-
tual quarrel with one another. They
owe a tenuous type of loyalty to
the family name, and are held to-
gether by the terror of their awe-
inspiring moher-in-law. I do mnot
want to say who is the mother-in-law
in thig Cabinet.

Shri Hem Barua (Gauhati): Every-
body knows it.

Shri Nath Pai: But I do think that
there is no dialogue between the Mi-
nisters. They owe loyalty to an indi-
vidual, and that is the Cabinet we
have, and this is not the way how
Cabinets have grown. Therefore, 1
am asking this question to him,

Take the question to which refe-
rence was already made by some hon.
friends—the question of technical per-
sonnel. There is a recent book by
Prof. John Lewis. I shall read only
one line from it. I normally do not
like quoting from books; it is a little
pedantic. But this is very pertinent.
The book is entitled Queer Crisis in
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India, It is Prof. John Lewis’ latest
book, wherein he says:

“The Third Plan document con-
tains no real evidence that a
detailed skilled man-power bud-
get has been constructed parallel-
ing and cross-checking the pro-
gram's commodity and financial

budgets.”

What is happening to the question
the very important question of tech-
nical personnel? Your colleague, Shri
C. Subramaniam, speaking at Ahme-
dabad the other day said that there is
a flight of technical personnel: the
technical personnel is leaving the pub-
lic sector and going into the pri-
vate sector. And within the pub-
lic sector, there is a poaching
by one Ministry into the field
of another Ministry, ~We must re-
member this and we cannot afford to
forget it, namely, that all problems
are technical problems today, and the
question of technical personnel must
have priority. Is there g budget for
it? Is there planning for it? Is there
a co-ordinated effort for it? What is
happening is this: because of the
shabby treatment I would like to
know how many people left the Bhilal
plant, how many left the Durgapur
plant and how many left the Rourkela
plant. Why are they leaving? Because
of the shabby treatment and the scaleg
of pay and allowances which are not
in line with the scales prevailing else-
where. This is a very important
question which cannot be easily done
away with.

There was an effort early in 1957
‘What is happening to it? 1 want an
answer to it—the technical personnel
question.

The second question I would like to
ask him is this. There was the ques-
tion of the industrial management
pool. This is in the Ministry of Home
Affairs. I do not know, Shri Lal
Bahadur Shastri is among the finest,
ablest Ministers we have; but how the
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pool of industrial management can be
under the Ministry of Home Affairs
is beyond me. But there it is. It was
created in 1857. There has been only
one recruitment to this pool. How are
we going to solve it? The tragedy of
this nation is this. Whenever you
raise a problem, it is side-tracked;
it is put into the pigeon-hole, by giv-
ing the Parliament and the country
the assurance of creating or appoint-
ing a committee which of course
in course of time—the time nor-
mally is longer than shorter—makes
a report which then goes on collecting
dust in the pigeon-holes of the libra-
ries of the different Ministries..
Nothing comes out of it. There has
been only one recruitment to the in-
dustrial management pool.

Take another very interesting thing—
the Projects Co-ordination Committee.
S0 far as my information goes, this
very vital committee has not met for
the past two years. Am I right or am
I wrong? I would like to know from
him. We pointed out—not only I but
many of us—I think some hon. Mem-
bers who spoke on the Demands under
the Ministry of Steel and Heavy In-
dustries pointed out—with a certain
poignancy, the urgency of stepping up
our effort in this direction, how steel
is lagging behind schedule and how
we need to put up a greater effort.
All this talk about greater defence
efforts and greater developmental
efforts will remain slogans only to be
bandied at one another unless we go
into the root cause of this. It was
pointed out that we are not making
progress in the field of steel, I think
it was Shri Morarka who in a very
cogent argument submitted to this
House what was happening, and he
gave some facts. I would like teo
know what is happening.

I would mention one thing. We are
planning by the end of 1970 to have
heavy machinery of the value of
Rs. 1,500 crores. Today's production
is Rs, 300 crores. What does Shri T. T.
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Krishnamachari and his Ministry pro-
pose tu do about it? Today's produc-
tion [ heavy machinery in this coun-
try is of the value of Rs 300 crores.
Your target for 1970 is Rs. 1,500
crores. Where is the effort going to
be made and how is it going to be
made? If this target fails, let us not
deceive ourselves—all the other tar:
gets will be seriously jeopardised, and
no slogan, no pious hopes, no plati-
tudes will rescue us out of the situa-
tion in which we will find ourselves
in 1970. Will it be the function of
this Ministry? I want to ask who does
this. Who looks after it? Of course,
there is overlapping in the questions
that T am asking I am sure, but I
would like to get an answer from
somebody. When we are asking these
questions, these questions are evaded
and fingers are pointed, saying we are
not concerned,

Now, Mrs, Joan Robinson who was
here recently pointed out a strange
phenomenon that is taking place in
this country, She said that in other
countries, during the war, there is a
tendency towards levelling of oppor-
tunities and followed, of course, by a
levelling of incomes. In India the
process is reversed. Will the Minis-
ter of Economic and Defence Co-ordi-
nation have something to say, or will
he watch with folded arms the paucity
of technical skill being exploited, as
every Minister thinks best, and the
inadequacy of raw materials and other
precious materials today will afford
an opportunity for having a harvest of
profits? Is there a coordinated poliey
about it?

1 have no time; otherwise I would
have given you more details, Mr.
Chairman, when you held the floor,
you made a pertinent reference to un-
used capacity. Who is going to see,
with a whip in hand, that his minis-
terial colleagues do not allow this
kind of lapses to take place. He is
already shaking his head. One can
see how difficult it is. You said....
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Mr. Chairman: The hon. Member's
time is up.

Shri Nath Pai: I wil be taking five
more minutes, because I am the only
spokesman of my party. A survey
conducted recently by the Engineering
Association of India has revealed that
50 per cent of the industrial capacity
in the country remains unutilised.
You referred to it generally, but as is
my habit, or rather weakness, ] am
concretising it. Out of 215 selected
industries, only in 110 the degree of
utilisation exceeded 75 per cent of the
installed capacity. Who is going to
have a cheek into it? Who is going
to ask that this will be stopped?

Take another example. We have
given you, without a grudge, without
a murmur, with our whole heart, with
all our blessings, the demands of the
Ministry of Defence. Are you going
to see that the Ministry uses every
single penny not for riding hobby
horses—which is not likely to happen,
I know, with Shri Chavan—but old
tendencies die hard—and will they see
that those hobby horses are not ridden
but that every penny is used for the
purpose for which this House voted it?

I wil] point out another thing. The
audit report has pointed out that this
Ministry returned Rs, 19 crores as
unutilised. The very page opens like
that. A sum of Rs. 19 crores was
surrendered on the last day of the
year. We are voting monies, Are
they going to use them? There is a
catalogue of how it happens year by
year. 1 do not want to go into it
But I would like to ask, is it the
function of this Ministry? Does this
Ministry have the authority, or, will
he be writing “No"” in the margin and
his colleague concerned will be say-
ing “Noted” and there the matter
ends; or, will the recommendation
have the power of mandate that it will
be carried out? If it is not to be a
mandatory recommendation, then I am
afraid, and we do not see what really
useful purpose will be served by hav-
ing an able man like him at the head
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of this Ministry. I am not going into
the details. It is said here that the
Committee were constrained to note
that due attention was not paid to the
utilisation or disposal of the surplus
machines which had been lying idle
since 1945. They understand from
audit that even taking into considera-
tion the machines which are likely to
be utilised by 1965, 70 per cent of the
machines will continue to be surplus.
Can we afford this kind of waste?
Can we afford to have such a kind of
bad budgeting and bad planning, when
every penny has got to be scrupul-
ously utilised? The Minister of Co-
ordination is supposed to do that,

At page 16 of their report, the PAC
point out—the same thing is repeated
at page 23—that,

“The Committee note that large
funds remain locked up in this
case because of the tractors re-
maining idle for a considerable
period.”

So, there are surpluses,

Since the Ministry is concerned
with defence production, I will take
the question of these ordnance facto-
ries. I think the men who have been
working there have done a magnifi-
cent job. But what 1is the result?
The result is that in factories employ-
ing round about 90,000 people, we
have only 300 supervisors and you
cannot get anything useful out of that.
We are finding the spectacle that the
men are working in these ordinance
factories for 10 to 12 hours a day and
there is a gap coming because this
cannot continue indefinitely. There is
no supervisory staff and no rehabilita-
tion of the plant was undertaken.
The ordnance factories worked on this
basis: You name it, we make it, so
that fancy things were taking place.
Today the fact is that on an average
a man per annum produces goods
worth Rs, 5000, whereas if proper care
is taken of the man, the machinery,
the tools and equipment, this produc-
tion can be trebled within two years.
if I am not exaggerating. Experts
estimate that we do pot have to invest
what we do not have into these facto-
ries. If only Wwe systematise our
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efforts, if only we make more coordi-
nated, more systematic and more de-
termined efforts, the production from
these ordnance factories will be tre-
bled in less than a year. Today you
find that this is not what is happen-
ing.

I have taken nearly 15 minutes and
I will conclude after making one point.

Mr. Chairman: He has taken much
longer than 15 m'nutes.

Shri Hari Vishnu Kamath: You took
longer, Sir,

Shri Nath Pai: Who will be bring-
ing about this coordination? This is
a very strange phenomenon happening
in this country. The foodgrain index
for 1961-62 has gone up to about 106;
not very frightening, I agree. But
what has happened to the index of
manufactured goods in this country?
Wil] the hon, Minister be able to co-
ordinate it? Will he create some
symphony between them or they will
be screaming according to their capa-
¢ty and the Joudest to scream will get
the benefit? Will that be the order
in this land of socialism? 1 would
like to have a reply to this. What
about the price index of commodities
which the peasantry has to purchase
in the open market—the manufactured
goods? The textile index is 125;
meta)l products 157 and oil cakes 158.
Will he try to rectify this during this
war emergency and see that these
imbalances, these unjustifiable exploi-
tations are put ap end to or will he be
only saying that “this is not my field"?

1 have tried to raise certain doubts,
certain queries. One final thing, and
i conclude. It should be the job of
the Minister for Coordination to see
that the administrative machinery is
geared up. It is a thing to which I
return again and again, though with-
out anv echo from the treasury ben-
ches. Al]l the bottlenecks with which
i{his country is confronted, all these
wastes and frustrations can be at least
80 per cent remedied, eradicgted and
removed if somebody will have the
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courage to say that the administrative
machinery needs to be geared up to
the requirements of the special times
and specia] responsibilities in which
we are living. Why not have a Hoov-
er Commission? In every country
faced with a similar task as times
change, tasks change, functions change
and so the administrative apparatus
has to change. It is only in India
we think that the same generals, the
same civil administrators are good for
any job, whether it is defence, econo-
mic development or the technical job
of running a steel complex. This has
got to come to an end and the whole
tons of the administrative machinery
wil] have to be changed. Does it
come within the purview of the Minis-
ter of Coordination? It is to this
question that I would like to have a
reply from him.

The Minister of Supply in the Min-
istry of Economic and Defence Co-
ordination (Shri Hathi): Mr. Chair-
man, Sir, I rise to intervene in the
debate to deal with some of the basic
and important questions raised by hon,
Members during the debate in the
course of yesterday and today. But
hefore I do so, I would like to express
my gratitude to those hon. Members
who have had a kind word to say
about the functioning of the Ministry.
During the course* of the debate, a
number of gquestions were raised.
Some hon. Members wanted to know
what is actually the function of this
Ministry, what ig it actually going to
coordinate, what powers and functions
and jurisdictions are vested with this
Ministry, ete. Some hon Members
also wanted to know whether the
Ministry has taken steps to see that
the production has been geared up to
meet the defence needs of the country,
whether the Directorate of Supplies
has been geared up, what are the mea-
sures adopteq to reorganise these or-
gnnisations, what role have the small-
scale industries to play, how are the
different States playing their role,
how are the orders distributed region-
wise and how is the whole economic
apparatus geared up to meet the needs
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¢f defence. These and wvarious other
questions were raised.

I shall firstly deal with the point as
to what this Ministry stands for. As
the House is aware, the main depart-
ments of the Ministry are the Depart-
ment of Supply, the Department of
Technical Development and the De-
partment of Economic Coordination.
All these are not new. The Supply
Department formed part of the origi-
nal Works, Housing, Supply and Re-
habilitation Ministry. The technical
wing formed part of the Commerce
and Industry Ministry and in the Cabi-
net Secretariat, there was a cell deal-
ing with the question of economic co-
ordination. These were actually ex-
isting before, but they have been
brought together. A question was
asked whether this was really a logi-
cal arrangement or it was only a ques-
tion of taking one bit from here, one
bit from there, in order to create a
new Ministry.

i shal] explain how the Supply De-
nartment acts in its own sphere as a
coordinating agency Wwith regard to
the technical wing and how the inter-
nal development and coordination is
rlanned, a question which was asked
by Dr. Singhvi. Generally the supply
crganisation works as a purchasing
cgency operating upon a market, de-
pending upon the surplus capacity or
the capacity awaiting to be developed.
In normal times, indents from the
various Central Ministries, State Gov-
ernments and the public corporations
used to be gent to this organisation
and this organisation used to make
purchases on their behslf, depending
on the market and depending upon the
sutplus capacity and capacity awaiting
to be developed. But in an emer-
gency or war time you cannot possib-
ly act only as a purchasing agency,
What has to be done is, as you, Sir,
said, development and defence have to
go side by gide. You cannot separate
the two; one has to complement or
supplement the efforts of the other.
Really, if you want to defend there
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must be the development of the coun-
iry through which you can defend.
Therefore it is rightly said that deve-
lopment is the sine qua non of all
defence efforts. You cannot separate
the two,

Therefore, the Supply Department
as such initiates this process. How
does it initiate? As soon as a demand
from the Defence Ministry or some
cther Ministry comes, the first thing
that is now done is that an officer of
the Technical Directorate and an offi-
cer of the Central Purchasing Organi-
sation jointly examine it from various
puirts of view. As you have suggest-
ed, they first examine what is going
to be the impact of this demand or
requirement on the civil economy of
‘he country, how far we will be able
to meet this demand without adverse-
ly affecting the civil economy of the
country, whether there is sufficient
capacity in the country to meet the
demand, if there is capacity and if the
capacity is idle how to harness the
idle capacity, for harnessing the idle
capacity what raw material would be
required, is that raw materia] to be
imported or is it indigenously awail-
able, if it is be imported could we not
substitute with indigenous material, if
the material has to be imported is it
possible to find out ways and means
to use or to produce indigenous mate-
ria] and save the drain on the foreign
exchange, and how we can encourage
indigenous industries. This is the first
exercise which iz now being done by
the Technica] Development Wing of
the Supply Department, ang that is
the whole crux or how the first pro-
cess or the first exercise of co-ordina-
tion starts at the ministerial level
within the Ministry itself.

Having done that we have to see
how we can gear up the industries and
what are the processes for doing that,
and how the indigenous industries can
be encouraged to step up production.
This is necessary because the demands
that have come up recently have been
manifold due to two reasons. Firstly,
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the normal development by our Five
Year Plans has had a greater demand
on this directorate. The First Five
Year Plan average annual purchases
were about Rs 94 crores. In the
Second Five Year Plan it was Rs. 200
crores. In the first year of the Third
Plan it was Rs. 259 crores and in the
second year, for the first half year
from April to September it was Rs. 88
crores and in the second half we ex-
pect it to be Rs. 211 crores reaching
about 300 crores per year. In 1963-64
it may be Rs 400 crores to Rs. 450
crores. Therefore, from Rs. 84 crores
in the First Plan we expect that the
demands for this Ministry—that will
be the workload for purchases, for
manufacturing and for procuring—
will be about Rs. 400 crores. You
cannot possibly afford to import every-
thing. You have to have your own
indigenous industries coming up and
the foreign exchange should be re-
duced to the minimum. Secondly, the
present emergency has added further.
I shall give some figures to the House
which will give an idea as to what
great efforts have to be made within a
very short period to meet the need
of the defence. For example, the
purchases of winter and snow clothing
materials in 1961-62 were to the tune
of Rs, 413 crores and this year it
will be nearly Rs. 39 crores; cotton
textiles were purchased for Rs 9
crores and this year it will be for
Rs. 33 crores; footwear and leather
were purchased for Rs. 1:9 crores and
the indents for six months have been
for Rs, 9:5 crores; in the case of motor
vehicles it was Rs. 1 crore and it will
go up—of course, spread over two
years—to Rs. 93 crores; it was Rs, 15
crores for ammunition boxes and in-
dents for these six months are for
Rs. 3 crores; for dry cell batteries it
wag Rs, 031 lakh and next year it is
going to be Rs. 2'3 crores—ten times;
the figure of Rs. 3°21 crores for build-
ing material will go up to about
Rs. 11'90 crores; tents were for Rs. 3°1
crores and it will now come to Rs. 19
crores,

Now, with this heavy demand you

cannot think of importing anything
from outside. It may be that for a
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short period, if the demands or needs
are for a short period of four months
and if it ig not possible to meet those
demands indigenously we may import
them. But, ultimately, it is the self-
sufficiency of the country which mat-
ters. It is the country itself, it is the
people of the country who have to
gear up production within the coun-
try, and unless that is done nobody
can defend the country.

With this demand it was rightly said
that without gearing up the adminis-
tration it is not possible to bear this
burden or to be able to deliver the
goods in time. It is, therefore, Sir,
that several measures have been
taken to reorganise the direcorate.
The first thing that is done is that we
have divided the directorate into
three main divisions: one will deal
only with the defence materials and
defence supplies, one will deal with
the railways and one with the general
requirements, so that for the defence
needs it will be absolutely geared up.
We are having an officer who will be
a top ranking production engineer.
He will be in charge of engineering
and production of armament compo-
nents in the civil sector and other
defence goods.

Shri S. M, Banerjee: Will he be
under the Director-General of Ord-
nance Factories?

Shri Hathi: No, no; he will be
under the Director-General of Civil
Supplies,

Then, a new division will be formed
for motor vehicles, machine tools and
also for Jooking after the supply of
raw materials. It is very essential
that they have to reach in good time.
We are having a Deputy Director-
General at Calcutta who will look
after the supply of faw materials,
storage of raw materials, supply of
iron and steel and other things. Then,
we are also thinking of having an
Inspection Directorate opened at Burn-
pur specially for iron and steel. A
new Directorate of Purchases is likely
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to be created to dea] with the grow-
ing wvolume of work especially of
itemg like machine tools and balanc-
ing equipment. Another section may
deal exclusively with motor transport
spares which number over 6,000 and
is required also to help in indigenous
production. Suitable staff hag been
attached to each Purchase Directorate
to watch progress of deliveries,

Here arises the question which Shri
Banerjee mentioned, that we have to
see not only that the orders are
placed but also that the deliveries are
made in time. Up to now the whole
emphasis was laid on coverage of
contracts—that is, placing orders—
but we have to see that deliveries are
made in time. The hon, Member
knowg that the ordnance factories
want raw materials. Unless you give
them the raw materials weekly, it is
not possible for the work to go on
continuously. For that purpose we
have now evolved a procedure. These
procedures are, of course, only four
months old and I do not want to claim
that these things have been fully done,
I shall give some figures to show
where production has increased. I
shal] give those figures. While doing
that, I do not make a tall claim. What
we are dping is this. Right from the
time of indent being received we see
that the orders are placed as quickly
as possible. My colleague, Shri
Jaganatha Rao, holds a meeting every
month with all the directors and sees
that all indents which are four months
old are immediately disposed of un-
less, of course, there are some special
d'fficulties. Firstly, the Central In-
dent Section checks it along with the
Technical Development Wing. Then
they plan out the procurements. If
they have to be imported, then they
are sent to the Missions abroad; other-
wise, they are dealt with here. After
the orders are placed, they are not to
wait to receive some complaints from
the suppliers that raw materials are
not available; they have to chase the
suppliers and see that the raw mater-
ialg are made available to them. For
example, suppose some ammunition



9965 Demands

boxes are ordered. It requires steel.
He sees to it himself that the neces-
sary raw material, stee] in this case,
is made available o the manufacturer.
If it is not available he rings up the
officer concerned, the person who is
posted at Calcutta to deal with iron
and steel. Then he contacts the per-
son concerned in the railways and
sees that wagons are arranged so that
the raw material will reach the desti-
nation in time without any difficulties.
He looks after the whole link, It is
not as if orders are placed and then
everybody goes to sleep. No, it is not
like that. In fact, we go farther than
that. After the raw material is sup-
plied, we ask our inspectors and field
officers to visit the factories and see
that the production is maintained at a
high level. They have to send us
statements of production every week
and every month. T shall give some
figures later on to show how this sys-
tern has really helped in the produc-
tion of certain very important and
difficult materials which we require
for defence purposes. As I said, I
repeat that we do not simply stop
with the placing of the order. We
chase at every stage, right from the
t'me of placing order. We chase raw
materials, we chase transport. If
there is any difficulty of power, then
it is taken up with the concerned
authorities and see that power is sup-
plied to the particular industry which
is working to supply the defence
needs. We function in that way. We
have started from the base, which is
supplies, then technical development
and co-ordination and thus develop it
further.

Another question that wag raised
was about the delay in payments. It
is true that if payments are delayed
the prices naturally go up. There-
fore, we have evolved a procedure
whereby the old pending cases have
to be finaliseq immediately. As soon
as the stores are received and inspect-
ed, 95 per cent of the payment should
be made. The balance 5 per cent
will be paid after looking into the
performance and other things.

238 (Ai) LSD—S.
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Shri S. M. Banerjee: [s it not pos-
sible to decentralise it and give more
powers to the local offices?

Shri Hathi: I am coming to that.
Up till now the procedure has been
that engineering goods were purchas-
ed at Calcutta. So, even if engineer-
ing goods were purchased from Bom-
bay because the engineering goods
were dealt with at Calcutta, the sup=
plier had to go to Calcutta for pay-
ment. Similarly, textile goodg were
being dealt with at Bombay. So, even
if a person from Calcutta supplies
some textiles, he has to go to Bombay
for payment, because textile goods
were being dealt with in Bombay.
We are now changing that procedure
and empowering the officers concerned
a¢ the place of supply to make the
payment. That will expedite the pay-
ment by nearly two to three weeks.
We have noticed this difficulty and so
we have taken a decision that we shall
be making arrangements to see that
payments are made at the place of
supply.

Then I will refer to a few steps
that we have taken to step up pro-
duction, It is not possible to place
before the House for such a short
period any magic figures, but within
the limited period we have tried to
do what best could be done, and this
could be done because of the full
support of the industries, which in-
clude both management and labour.

.They have been very co-operative and

they have tried to work on Sundays
and holidays, and three shifts per day
ungrudgingly. Because of the co-
operation of the management, we have
been able to keep as much control
over the prices as possible up till now.
So far as the increase in production
is concern~d. it is entirelv due to the
workers everywhere Because of their
co-cperation, we have been ab'e to
g-2r up production. I would ] ke to
pay a tribute to the workers for that

Here I shall mention a few exam-
ples. In the case of a particular wool-
len cloth meant for battle dress. the
production in December was 34.000
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metres. In January we could raise it
to 78,000 metres. In February it was
1 lakh metres and in March 2,82,000
metres from the earlier level of 34,000
metres. In the case of Angola cloth,
it was 2,46,000 metres in December,
3,53 000 metres in January, 4,43,272 in
February and 6,82,954 metres in March,
Si.miiarly, for nylon cordage for para-
chutes it was 39 lakhs in December,
71 lakhs in January, 80 lakhs in Febr-
uary and 92.20 lakhs in March. These
are gome of the figures. I would not
say that we have reached this level in
every case, but in the case pf most
important and difficult items which
are required for the defence we have
tr.ed to gear up the machinery. Now
the whole of the woollen industry is
working for the defence needs all the
time.

Similarly, in the case of engineering
industries, 1 shall take the example of
motor trucks, jeeps and motor-cycles.
There the existing pattern of produc-
ticn of vehicles has been re-oriented
to suit the defence requirements. As
2 result of this, entire output of engi-
neering or automabile firms is com-
pletely diverted to defence needs.
Steps have also been taken to concen-
traie on the production of 350 cc
motor-cycles required by the army.
Similarly, the production of one-ton
trucks and jeeps is being stepped up
10 meet the current requirements.
For this purpose, we have drafted an
experienced engineer from the indus-
iry concerned.

Shri Tyagi (Dehra Dun): There was
a news ‘tem that thousands of trucks
were ]ying in the open because you
failed-to have bodies built for them.
Is anybody taking care of that?

Shri Hathi: I will come to that.
Shri Mathur also raised that question.
That relates to 297 trucks for which
the bodies have to be built up. Some
components were required for which
foreign exchange was already sanc-
tioned. Shipping was delayed by
about fifteen days. This happened in
February. The components have now
come and the bodies have been built.
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Shri S. M. Banerjee: Was it in the
gun carriage factory?

Shri Hathi: No, in Leyland at Mad-

ras.

Shri Tyagi: Does the job of the hon.
Minister end as soon as the supply is
made or does he take after-care also
after the Defence Ministry takes deli-
very? Do you look into it after-
wards?

Shri Hathi: No, after the Defence
Ministry has taken over delivery, we
do not look into it any further.

Then, Dr. Rao mentioned about the
construction agencies. Aerodromes
were to be built up and the various
construction agencies were brought
together. Whep there i5 a question of
one Ministry, there is always depart-
mental rivalry or departmental loyal-
ty. whatever you call it. But this
Ministry acts only as the convening
Ministry. It brings all the Ministries
concerned  with  the construction
agencies together, that is, the Central
PWD, Irrigation, Transport etc. We
act as the convenor.

Shri Tyagi: So, you act as the mid-
wife?

Shri Hathi: All the ministries are
brought together. Whenever we have
got a pool or extra it could be easily
made available and the whole pro-
gramme could be expedited. Apart
from that the gquestion was of step=-
ping-up the manufacture of road rol-
lers. That was the main bottleneck.
From 500 next year. that is, in 1963,
the production of road rollers will be
stepper up to 900,

Then, wherever it is possible we
replace the difficul-to-get material
with the more available material to
save foreign exchange. For example,
aluminium js replacng copper and
zine wherever possible, plastic is re-
placing steel and tin-plates and card-
board is replacing treated paper.

There are also other various small
items which could easily be sw.tched
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on and we could save foreign ex-
change. This is with the help of the
Technical Development Wing which is
a part of this Ministry. The industry,
for example, is being persuaded to
switch on to indigenously available
raw material of comparable quality ‘as
far as possible. For example, the
glass ‘ndustry is being asked to utilise
heavy and light soda ash in replace-
ment of the imported commodity.

Wherever it is possible we try to
have the indigenous goods and save
fcreign exchange. For example, cer-
tain dyes were being importeq for the
defence textiles. Now researches have
been made and instead of that indi-
genous dyes were made available.
Thev are using that with the result
tnat we have been able to save a lot
of foreign exchange.

Similarly, for parachutes they were
using Nylon 66. That had to be im-
ported. But we made researches and
produced in the country Nylon 6
which is of equal strength and cou'i
easily be a substitute. Now that is
being used and that will save a lot of
foreign exchange.

Similarly, in respect of calcium car-
bide, that is, ND-14 of a special grade
which had to be imported from
Canada, the Technica] Development
T"mg had been able to advise the in-
dustry to manufacture suitable stuff
here which will save foreign exchange
by a lot of amount. These are some
of the measures which have been
taken. As a result of these more and
more indigenous industries are coming
up which meang encouragement to
the indigenous industries.

-

The question of small-scale indus-
try was also taken up. Hon. Mem-
bers wanted to know how far the
small-scale industries have been
reared up and how far they have been
encouraged. It has been the endea-
vour of the M'nistry to encourage the
small-scale industries. Up till .now
there were about 25 items where the
small-scale industries could get orders.
From 25 we have enlarged the list
and made it 63 exclusively for small-
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scale industries. But it is not only 63
items, We have mearly 200 items
where the small-scale industries can
new compete. But it was difficult for
them to compete like that. Therefore
we have devised wvarious other
methods and incentives whereby they
can easily come and compete even
where the large-scale industries come
in.

The first thing we have done is that
at 16 centres we have displayed the
various item: which the small-scale
industries can manufacture, So, they
need not come here. In the diffzront
States at 16 places these displays are
made, Then. the tender notices are
cent to the State Directors of Indus-
tries and to the Small-scale Indus-
{ries” Institutes in the Stiles concern=
ed so that the small-scale people can
have the copies of the tenders there.
We have also advised the State Indus-
tries Departments to have a library of
the specification- maintained there so
that the small-sciie people can easily
be guided.

13.45 hrs.

[Dr. SoroJiNI MaHISHI in the Chair]

Whenever there is a backwargd area,
we have placed our inspectors who
can give them proper guidance as to
how they can compete or how they
can get themselves registered. We
alsa do not charge any registration
fees., They can get it done from the
small-scale industries and if they get
the cottage-industry certificate from
those people, we are giving them
sufficient recognition.

Shri D, C. Sharma: Is it not a very
cumbersome process?

Shri Hathi: No, because in the
States themselves they can do it. We
have avoided all cumbersome proces-
ses. We send the tender potices direct
to the State Directors so that they need
not come here and they can do it
there. As soon as they certify, orders
are given, '

Some figures might interest the
House. In 1957, the total purchases
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from the small-scale industries were
worth Rs. 64 lakhs. This year they
would be worth nearly Rs. 30 crores.
We have taken care to see that the
border States, specially Assam and
Punjab, also get these orders. In 1960
and 1961, Assam had received
no order but this time, special-
ly in order 1o encourage ihe
small-scale industries and to give
the people some encouragement, we
had dicussions with the Minister con-
cerned and with the Director of In-
dustries and have given themn orders
for 18 items worth about Rs. 45 lakhs.
Punjab had received orders only for
woollen things worth Rs.4 crores. So,
these border States have also been
given some encouragement by way of
encouragement to the small-scale in-
dustries so that they also feel that
they are participants in the defence
effort. It is not simply the .question
of giving orders. I am not keen or
I am not only thinking in terms of
giving them money or work. That is
a different matter. The people tnere
should feel that they are participat-
ing and that they are taking part in
defence efforts. It is that spirit that
should come up. ’

Shri Tyagi: Why did you nat men-
tion these facts in your Report?

Shri D. C, Sharma: Rs. 4 crores is
a very small sum for Punjab.

Shri Hathi: Out cf Hs. 30 crores it
will be Hs. 4 crores. So also, Rajas-
than.

Then, Shri Saraf said about the re-
gional disiribution of orders. There,
there is some difficulty. So far as the
small-scale industrics are concerned,
we have taken are to se2 that all the
States receive the tender notices and
specifications. The Directors of In-
dustries should give all sorts of help.
We are giving help abcut raw mate-
rial. But the big industries are locat-
ed in West Bengal, Maharashtra. UP
etc. In Rajasthan, for example, there
are no such big industries and there-
fore though we have tried to see that
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all States received orders, even if I
wish it is not possible to ratiunalise
this. After all, in West Bengal,
Madras, UP and Maharashtra there
are big industries.

Shri Sham Lal Saraf (Jammu and
Kashmir): Something should trickle
out to those people also.

Shri Hathi: They have got. 1 have
got the Statewise break-up. For
example, Rajasthan has got orders
worth Rs. 102 lakhs and the small-
scale industries have Rs. 15 lakhs and
Rs. 22 lakhs. But the poorest per-
formance was of Assam to which this

time we have given some orders.
Otherwise, West Bengal, Maha-
rashira, Madras, UP and Madhya

Pradesh are the States where there
are industries. But even then others
have got them and every year the
performance in each State is increas-
ing.

So, this is, as I stated, the internal
coordination, so far as the technical
development and this aspect is con-
cerned. So far as the Supply Depart-
ment is concerned, we take the sup-
plies as the basis of development.
After that, what do we do? Then
comes the second stage. When the
Technical Development Department
and the Supplies Department sit to-
gether and find that further produc-
tion is necessary or is possible and
that steps have to be taken, then it
goes to the two Committees, the
Production Committee and the Ser-
vices Committee. These are the fwo
Committees convened by the Secre-
taries of the Departments. The Sec-
ratary of the Ministry of Economic
and Defence Coordination 1s the con-
vener. There, all the gquestions are
thrashed out and all the Ministries
are represented there and the deci-
sions are taken there and then. It
is not a question of powers and juris-
diction, but because all the Secre-
taries of the Departments are there,
these decisions are taken. I foreign
exchange is required., that is to be
done and if raw materials are
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required to be obtained, that is to be
done. All other measures that are
necessary are being taken up.

Shri Tyagi:
1y?

Is it working smooth-

Shri Hathi: Yes; to the extent the
things have gone, it is working
smoothly.

Then, Mr. Banerjee raised two or
three points. Omne was about the
bamboo tent poles. Theie, 1 had per-
sonally written letters to all the
Chief Ministers that we wanted tent
poles, and orders had been placed
with UP, Punjab, Mysore, Kerala
and on all those who have replied to
or who have said that they can sup-
ply these things for which we have
placed orders. 1 do not know whe-
ther they are exported or not. But
1 have written to them personally
and we had also a meeting of the
Chief Conservators of Forests with
our Minister Dr. Ram Subhag Singh.
We are taking care to see that timber,
tent poles, all the forest materials
and all the indigenous maienals are
utilised to the maximum extent as
much as we can. I do not know if
these things are being exported.

Shri S. M. Banerjee: My point was
this that this is being expusted and
those contractors are being asked to
purchase iron sheets for those things.

Shri Hathi: Exported ‘o Pakistan?

Shri S. M. Banerjee: Yes.
Shri Hathi: And then again we
import from there?

Shri S. M. Banerjee: It is being
exported at the cost of our require-
ments. «

Shri Hathi: I think we have also
written to the States to place the
movement control order on timber and
all these things, so that these may
not go out of India, may not be =2x-
ported out of India. So long as we
want them, naturally we cannot
allow them to be exported.
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Then, he mentioned aboul the sur-
plus stores. Of course, that is a
suggestion and that is that we should
take care to see that useful stores are
not sold away as surplus stores. We
will take into consideration that sug-
gestion and, of course, the Defence
Ministry also will, I think, take ‘.t
into consideration.

Then, he mentioned
the Calcutta employees.
into the matter.

a case about
I am luvos g

Shri S. M. Banerjee:
better.

Shri Hathi: ] know it and [ am
looking into that matter.

You krow 1t

Then, Dr. Rao mentioned about the
technical trained personnel. He also
mentioned about the machinery
manufacturing, say, lor exaiaple,
sugar manufacturing machwery cor
cement manvufacturing machinery.
Perhaps, he knows that in or’er to
step up the production of cement, we
are also, that is, the Technical Deve-
lopment Wing, taking steps to see that
the machinery for cement manufac-
turing is also manufactured in
the country. The steps in this
direction are being taken by the
Technical Development Wing. The
question of man-power—technical
man-power— is naturally a very im-
portant one. We cannot over-em-
phasize the gquestion. Anyway, the
technical man-power is one of the
most essential things that has to be
looked into. Unless you get that base,
unless you have got technically train-
ed men, you cannot proceed further
with any industry and today at least
you want more and more technical
man-power. That question also will

‘have to be looked into.

Then, I mentioned about the indige-
nous products and how year by year
we are trying to curtail the imported
articles. In the First Five Year Plan
the import was to the extent of 41 per
cent. In the Second Five Year Plan
it came down to 24 per cent, that ig
out of a total of Rs. 1003 crores the
mported articles amounted to Rs. 239
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crores—24 per cent. In 1962-63, out
of a total of Rs. 259 crores, it was only
Rs. 49 crores, that is, it was reduced
to 19 per cent. Year by year we are
trying to see that indigenous indus-
tries are more and more encouraged
and the imports are being reduced to
the minimum. These are the efforts
that we are making in order to meet
the needs of the defence and to gear
up the industries for meeting the de-
tence needs. It iz the economic de-
velopment, it is the industrial develop-
ment of the country as such which is
necessarv in order to meet the needs
of defence. It is not simply an army
that would be enough to meet the
challenge. Along with that you will
have to have the development of the
country.

These are some of the steps which
we in our Supplies and Technical
Development Departm-nts are taking
with a view to furthe: implement the
broader vision and the broader sphere
of tezhnical development and economic
deveiopment and further coordination
and cooperz’ on. 1 am sure that with
the cooperation of the industries and
the workers we shall be able to meet
the needs of defence and we shall be
able to keep the lines of supply un-
broken.

Shri Birendra Bahaduy Singh (Raj-
nandgaon): Madam, I am grateful
to the hon. Minister for clearing a lot
of mist that has been hanging over
since yesteray by explaining the scope
and the functions of the Ministry. The
picture that was given to us, as In the
report. did not indicate as to what
actually the functions of this Ministry
were and also what the scope of the
Ministry was. Mr. Hathi has cleared
some of the mist that has been hang-
ing over. Nevertheless, there are cer-
tain points which are important and
the Ministry must clarify them, Idare
say that this Ministry and its various
branches will ke able to perform their
duties properly in getting the coopera-
tion from all the other Min'stries. This
Ministry not only looks to the develop-
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ment of the country but also coordi-
nateg the defence production. 1 hope
the man in-charge of the Ministry..

Some Hon. Members: The hon.
Member is not clear.

Mr. Chairman: The hon Member
may come tp the front row.

Shri Birendra Bahadur Singh: I can
raise my voice.

What I was saying was a lot of mist
that has been  hanging over since
yesterday has been cleared by the hon.
Minister, Nevertheless, the responsi-
bilities of this Ministry are tremendous
in getting the cooperation and help
from all. But I de l.cpe that the skip-
per of the team whr has got his fingers
right there will be able to steer up and
sce that (his Ministry works well
This Ministry o’ Economic and Defence
Coordination will be doing good work
and the results will be known not
now but after some months.

Sir, only vesterday it was stated—
of course I can offer no criticismg about
the location—that the framework of
the MIGs will be built in Nasik while
the machines will be built in Koraput.
Now, I have not been able to follow
this. T am not tryving to offer any ecri-
ticism as to where it is going to  be
located as long as it is in the interests
of the country. How are these two
factories going to be coordinated?
Koraput is not on the railway line. It
is not on the main route. How are
you going to have machines sent from
there? If you have to go to Koraput,
you will have to take a train in bet-
ween Raipur-Visakapatnam line. It is
a good distance from the main line,
say, 60 mileg or even more.

Shri Tyagi: Aeroplanes do not need
any railway lines,

Shri Birendra Bahadur Singh:
There are machines, How are the
machines going to he sent? There
iy no ,road there; it is all a
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jungle area, Secondly, I may give
another instance. How are you going
to bring back all those machines to be
put back again? How are you going
to transport them on the South-Eastern
Railway? For, every time we find
from the report of the Railway Board
that the whole of the South-Eastern
section of the railway is a crow-
ded section, and we have been
complaining about it every time;
there are bottlenecks on that sec-
tion because of the Bhilai steel
plant and wvarious other things.
If these machines are going to be trans-
ported also on that section, then bridg-
es must be put up and various other
constructions will have to be made.
How are those machines going to  be
brought back again to Nasik? This is
one fact which I have not been able
to fol'low. I am just leaving it to
the Ministry of Economic and Defence
Co-ordination to take note of.

14 hrs.

Bimilarly, there has been g lot of
talk about planning on food and agri-
culture and so on. I come from
Madhya Pradesh, which is considerea
to be the rice bowl of this country.
Whenever there is a rice shortage,
Madhyva Pradesh is always tapped.
and if rice has to come to
meet the short supply it has to come
from Madhya Pradesh, and it has been
feeding the whole country. But if you
see the percentage of irrigation there,
yvow will se that it will come eighth
in order, because there is hardly any
irrigation there. We have to depend
entirely on the monsoon or the rain
and so on. Thig iz another responsibi-
lity which the Ministry has to shoul-
der. In this way, there are so many
other things.

I'was talking about the MIG planes
about a eouple of minutes back.
They are to be delivered after a year
and a half. And mind you,
China has also got the =ame
figh‘~rs, and from what 1 kneow
about these fighters, thev take
about 174 minutes or even less to
com? to Delhi, but by that time we
shall only be manufacturing the MIG
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planes here, These are things which
I am putting before the Ministry of
Economic and Defence Co-ordination,
so that when they look to defence
production, they have to bear all
thesa things in mind. Otherwise,
how are we going to have greater
defence production, and how are we
going to have greater production in
other spheres on the civil side?

There are many things which I
would have liked to say, but since
the Minister of State has already ex-
plained most of the points, I should
not like to take away the time of
the House by dealing with them. But
there is one more example which I
have got to cite. It is now nearly
six months since the B & C Cotton
Mills of Rajnandgaon which was the
only mill producing those thin mos-
quito nets during the last war is re-
maining closed. For the last six
months, the paper has been going up
to Bhopal from the district head-
quarter: and from there up to Delhi
and here it has been going round the
whole Ministry., Where it is and at
what stage it is I do not know. It
is nearly six months. Three thousand
or even more workers are lving idle,
and the mill is closed. 'The mill-
wallahs do not want to work the
mills.

Shri Sham Lal Saraf: Has the hon.
Member located the paper now?

Shri Birendra Bahadur Singh:
Why should I do it? Perhaps it must
be in the waste paper basket now.

Mr. Chairman: Order. order. Let
there be no interruptions.

Shri Birendra Bahadur Singh:
Theze are the things which this
Ministry hag to look into. [ dare sayv
that these are not easy things. But,
as I said, with an experienced Minis-
ter like Shri T. T. Krizhnamachari
and with his able assistanis.—I have
bees knowing Shri Hathi for almost
four or five vears now, and I know
how he has been going about in
pegard to the irrigation works—I am
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sure that these things are bound to
improve. I am putting forward
these things because it is not so easy
for this Ministry to cope up with
the work unless and until there is
the co-operation of all,

Another thing that I would like to
say on this co-ordination is this. It
was a very nice suggestion put forth
that the secretaries to the different
Ministries should meet together and
decide things. But what happens is
this I used to be in touch with the
IFS some time back, and I know very
well what happens when the secre-
taries meet. The secretaries used to
meet, and they used to discuss every-
thing. But when they went back to
the Ministries, again, the filing and
the noting started. Again, they met
for a second time. Again, the same
points were repeated and so on. I,
therefore, request that instead of
wasting time in filing and noting and
going on doing such things, it is
better that decisions are taken imme-
diately. Let all the secretaries meet,
and let the decision be taken then
and there, and whatever decision is
taken should be implemented. But
once you plan a thing and once you
decide upon the priorities, you must
stick to them. Once the priority is
decided, the plan must be taken on
hand and it must be implemented.
Again T can give the example of the
MIG's. Some months apgo, it was
decided to be put up at Nagpur or
Bangalore. Again, they went back
to Koraput. Next day, it might go
to the Himalayas and on the third
day, it mav go to Coimbatore. But I
would say that once you decide the
priority, and once the public knows
about it, then you must stick to it,
come what may.

There is one other suggestion that
I have got to make, in regard to the
Secretariat. Tt is high time that
new works which are to be starled
should be entrusted to youngsters.
Every time we find the same old offi-
cers only. With due regard to the
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senior cadre of officers, I would say
that everywhere we find the same
officers. I would submit that we
have got to recruit young IAS offi-
cers; and have them in this new Min-
istry. They know the job and they
can do it very well because it is the
new officers who bring to bear mora
zeal and who do more work than the
old officers. Who are accustomed to
stick to the red-tapism of the British
days, with filing, noting, with the
paper going up and coming back
again. That kind of thing must be
stopped. Certainly, you may have
experts by all means; you may have
three or four experts as Dr.
K. L. Rao has suggested just now,
and with the experts, the Minister
can decide upon the priorities, and
decide upon the planning and go
ahead.,

This Ministry has pgot an onerous
task and wvery heavy responsibilities,
and this Ministry has got at its head
a person like Shri T. T. Krishnama-
chari who, if he wants to do a job
will say that he can do it, and who
if he does not want to do a job would
rather say that he would not do it
He has got all his fingers well laid,
and I do hope that he would be able
to do this job very well,

sty (ST | FATIA T AR AT,
fafet s s o fedw #1-
siterma 1 femes & & @1 av
R waA FaTe Safeaw gwn fF e
g5 #1 I 7 91 W,
T g FIHMEATT WTE AT v W@
¢ m Fmfzaw W Fefas
E1 @ &1 ez § 4% T O Agel
% za fafagr & ot & fear & 71T
fom &1 wwiferaa fan § 9T o
§% % 99 H g FTWATE U &, I ¥
¥ FT A9 H FTH TFE TE AL
€1 919 25 77 Ta1 F f g9 afe
¥\ wET 4T AFGS g @r g 1 w4
ot AT AEF 3 61T | g
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feda fafret aea #wifaw & §
zafan @wfe@ §@ &1 w® <@
qzqR 3 @1 & o1 fafaeefafaet
® 717 H @St §, gAfEU SETTaTA

€1 WI § | .97 Foifeaa 59 @& §

Whether it is fact finding, whether it
is fault finding or whether it is
remedy findings,

oZ W At ot gH q9 E | & mwmar E
g fs ot fafred fraa go 2, &=
™ =A &1 w3 § 1 Firstly, they
are to find out facts, secondly they
have to find out faults and thirdly
they have to find out remedy.
AT A TAF T E 1 5T T &
o7 &1 37 a1 grRe qF fa=re fran
at & zo ferg mogs fs w At q@
%9 7 fau . s+ fafagy &1 a=ar
T2 ¢ 1 & maar g e o fafeet 2
Tz ®ifaa & | e o 21 fedw aem
qed &, sA a1 gL F % fau o fafaeet
oge 1 oo @m &) 3 fedws 3
g1 W, TT gH OATEAT §1 7 &
AT 2T AT 2, &1 € AEAT AT g |
q1AA [ weed fgadn 5 A gEt ai e
g a7 f& friqes ) a=E #9 0
ST | FH T A7 19 Al gL, T
gear F1 W1T Fzr faar mar & oson
WX AT A9 g1 @ g, feww
& ¥ )% 78 &1 @I §, 0F fafaet
uze T fzgr smom &t S qOEL
AT T B W IF AF F1F A1
F fau dwe adl g

) T T § 99 F 0F
¥ gut 9 fF =i Tro e FomATIT
W1TA) TFTT AT AT MFTAE 7 ATE
# qgT W g 5 W a F G9w
i g & o aw Ay afEw
afz wui frwear &1 19 39 =wf=
2T =ifgd | T wiwrg St & fewri
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¥ &1 9f® = aw %1 99 g™ &
75 for 3 weaT<l ¥ gwar & | fow aeg
" FI &t § geadds g o,
g1 7 7 Mafaees & smw & aeadsd
g I FW F F TEAW g 0
g A g1 fawrem & fad a0 woom-
arar w1 faafer &0 7 § wirfe aga
etz g M fafaeest & 39X 591
fazr fzar mr & 1 e aw 35 F
¥ wTHUTE g §, Tg AT WAl ATHT
2 Ffew o fafas 7 e o
g fr s gmaw A fom g MT I
Fwad § fF 0w A & aw
53T =¥ X W fomm o g,
a1 &1 &0 AZ0 =9 qFd1 g, KAl
TR LT &1 HEAT § | 0 OF gEwree T
&7 &Tq I W0 & | T2 747 fwar 0
4, 77 # ATIE1T TqSIAT SEATE | 98
FAH 4 AEFLCF ZG A 9 F F LA
& 4 w1 g F37 7 fF amw 97
FH FL QT & | F97 F19 &1 @M & AT
T ¥ = § o T g4 ¥ 9 %
FH TG ¢ 81 @I & 1 ZATC &Y
dta e 7 99 F e g
337 f& 9= o 3w T FT AT A 2
a1 o9 F 2ara fawm v oA€Y 7@
M gg 7med § fF gwd 3O #1
quaaefan garfee am gg &1
T g Agl wmed fF owmr feTfenT
T | WO TH AR i AEAT R Tio
Zlo FOTTATSTIN ¥ &1L H 2Ni a1 FTH
AT ¥ § TGN AT | OF TH AT
gio Zlo FEHIARI & 1L § ARATT
¥ freem ar

“Ministerg are bragging every-
fvh%:-we and they are doing noth-
ing.
T gFIT T ReHz fgmr ot 49T
H1 83w § At # a7 =9 q@
at sarg fear v fs o= OE @
wt wgr 1 AfEw Tw oA MA@
woTE ¥ g
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T & 918 9T I9F ZIAT & i AT
AT &fF Fgmar &1 & 97 W
I9 F e =T qEAAE I 8 1 FETd
q9g ¥ E wrar g fF s A
1 77, 39 F1 = Fo Fo FoOATATT
F 39T a7 Eur fegew fafAer smaa
A HT | AT AT Ao o WY
F41 A TH P 3W ¥ avaed HoqarT
faa & AT qeATEE TR F A
ATTRE | RN F AT A A Fd w7
F Ag 9% I AW FT WA | wiT
qEATTF 127 feden ¥ are 7 A1 F74
& Y mifaw gk feee fafae aee
FH E, TEO AT ¥ A R A
aifere fafaes =t &o Fo Fommr-
T 1 0T 7g g=Aaw qEa s
T F ATE § FH A7 7 g A2
o § oY fede T & F7 § A9 a9 &0
A FAZ ) T T AT A F ACH
FIE Fiarfeaer 727 & ) T F drA
WA §F ATt § wfwwary qav gar £
o fafres JW JE # e ¢ ar
ST WG H ol AS HwASAr L OgH
SFFT A1 AT g & ag S A E |
st fo o FourAETY AT AT EF
T FMam &, T3 A gra & g fod
99 &1 gg FIHST Gar wON AivEd
wFE ¥ mae fF 4 guErfa
G721 F1 7 T ALY &, afewk A&
27 F GO @7 qd @i G §
T4 F fAFTem & ar =wrd #)

a7 At o ¥ FoTAET AT
fafrelt & or oF § v 99 S F@A
afed fF =t ¥e 3feew dam g @
fr & A ITAT A a7 T A1 FEAEN
¥ a7 & g 1 =AY fam A1 § A
=eaT g fF S Tz 3faew E 3% 39 A
TR FAT 410 | A &7 13 2fow
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Y g 47 & fF ook wer 93w W
fedeq & arey 0F 3N G FaTT FEAT
g1 3@ ¥ I I WS oo
TR fEET fafiet & 9= W=
& qT9 Wl A1 F ¥ ag H a9 6
wE 3 fad fF & e 49 e
wFar , g ifefamg Gfamd & sman
T 77 T a7 awdl g1 T & 27 &0
AT & | BT T & IA T fAAT & FaT
AT fF g9 § fefaas #eYAd a0 F1
e & 1 T8 fT ST /A & 91 4T,
I F 17 FF F TH 4T | T 7 (T
faar fF Iah fasmr 7 o1 0 FF
ey 7 feaT & 39 #1193 fager
fFar 97 79 @z 59 7 g 24 A0
ar g 32 o aow i Fr A F
FIF FAT T AT 7 AN F 357 997
A 1w A 2T A | WG T
a7 & YT oW w1 @ fFar s AT
FIH =&Y 2T AT |

79 & ATg &1 AT6 97 o T@F F
T & R B W oA F § A A
orfgdeE A8 21 2 w40 & fF w v
ZTET agr gIAT =A1igd = Fed £
AL qTH FI1TT TG § ©IF T, 7 FaT
& fr g e e g T R
we faadt & 5 =g fraar g | g ag
¥ wra 3fad fF &40 qU W KT F ahi
Farem § WY FEbr aArey ¥ #vE
FIH= 7T AEN 1 A TRY 9T qq
Flarfeaza gAT JArfed |

TH ¥ @ AN FIOA & A[@T |
g s o o FOUTHTE gL
framil & farer &7 & ®L A1 FOAT
F1 OF FFT & | IT F1 AT T AT
Féae7 2VAT F1 F2 I FLAT A1 | T
FiE HYT ATEA TC F219 g A
Y FT HoET g1 HHT |
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A1 wnft oga § o, 3 & w
& AMA TEAT FIgar {1 wEard ¥ faan
T fE aATETE &1 drEsi §oaw
o &1 ) wdAt g g FEACF A
AT OAIEIN FT HAUVE Y F78 a0 & |
W F F1 At aifgd 5
feaeR Yz & 9E A 43 B A 3A 9T

g faramn @ | dvr § o ag e

UHUEI & | 97 F q7% § AT #§ 5
2 fr g o wveET 1 I & 2
2 39 fan sarerETd w1 da€i § a5
fEar v )

UF HIA 926 1 39 §.1 7T A
FTOGT 2 |

sftag: fq1Iaewy &
= F1 form #7107 wHAr F, AtEa
frad & a1z ot w1 s@d 37 & fad
T e &1 A 37 @1 dwArT
F7 fAaT ST & | AT AT qAErE
F AT F29TH A1 D AT F wwgay £
fe T @ 2) =% '

Y T fedeA WleFwA Fwifaw
femtor faar & 1 991 & =it o age
R £, o T2 § 1T S Ao #o
FERHTATEY AT 1 & A AR g
az AW 29 ¥ ) wey #, wifET 99 &
FW FT | /T AT 4 97 T TFTA
(A AV TS ZWT | AT AT T
i & {5 mifaw 9z feder Trewma Fifae
TR | I & arg Ara 29 Tz @ f
s fedzdz Y &0 waT 3w &
T AATE feuriiz w3 A fegew
Stewa 1w #) i wrs ? 7@ 0%
s Y g @ d 1 A T oEm
fafrezs w0 w7q 77 & @ fafrer
FT TR T § | T AT AT A a
feadt =gt = & w7 9% 37 wwmw o
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T &1 s g | 59 fafaet Sy o
AT QT § | W wNg F Wl I
Ft 7 7 cdfer g€ &; IwEia T fEar
2, W17 O W9 T FH T, THICAT
FZ TFT ATAT TR | AT /T FA
TP H AT A AT T
FET 7 TF ST F-3T g1 AT TH AE
& o7 7t g =w.fem, == ¥ 7
fenfemg i mwey W™y &
fafaees age 3 &, 39 % =m0 #f9-
AT 3T § 1 dfeT w72 e o
HAAT FTH FATEEAT & 1 A Tio Zio
FEOOATHR AT M0 WEM T 919 i
RAZ IR FTFRO TR AT E 1§
Hr g™ F1 Fimde 917 FFoame
FC & 1 Afwa & s Ean £ e
o feew dTessm #ifaw & o€ @
T qgi | TH & fa7 mm &0 @t
T & Aiv A FIT FET w087 & 7

oA R F T 0F g A famaa
39 ¥ T3 A qE =aan | fewigs wL
TFEH &1 927 § qg 947 AEl "o ¥
T F47  Frwfeaaad & W £ | 9
¥ AT vFEEAET A (39T § 98 FTR
T teswfmrew & wwwr H
g f5 zoraw fafa=) ame oemefas
vz fehy Fpnfema 70 I8 40
g1 31 A F1¥ w2 wefer w41 7
i 4T FTez wrEfeT 5H ¥ 7 A9
3R ®Fe ot fagEm w0 7w w
TH FIT A A7 @2 2] 0T FA AT
g2 79 & 41 77 #¢ feafa g s
Sar sFgfouT 7 faar g .
“Poets, lover and lunatics are
of imagination all compact. To

airy nothing, they give a local
habitation and name.”

&% g7 419 g1 A@AY | WL FEE $rE
o & & WrT g9 &1 A AR
g fafre-fufae & g2 afwr &)
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[=hag]

AT W H 1 F e g oo w5
AT AT = W w9 X ;e a6
¥ fFar @, w9 Az ® ar S o
FC AT g, W AT G SFT 9T
I Al we= @ |

é%ra‘iﬁemaa‘lg feeq fafae:
Fr w®W TG oA, FfEw w= faAmbo
g AT RI R Ifow WX FeaEm
T T F & 9qA FE@ AT

Shrimati Lakshmikanthamma (Kha-
mmam): You have been hearing spee-
ches of Members nn  this Ministry
saying that ... iunctions are very
vague. As for myself, I do not feel
anything vague. It is for the Minis-
ter to say whether he feels wvague
about his own functions.

If this Ministry had not come into
existence, I feel things would have
been more vague than they are ai
present. I think this Ministry was
entrusted with a sacred and most
useful duty. The problem of vu-
ordination of the activities of wvarious
Ministries has been a permanent and
recurring one and the necessity to
have some department to deal with
this question arose. In July 1962, the
Department of Economic Co-ordina-
lion was created. At that time, the
Minister was to dea] with the prot-
lems of coal, power, transport and
iron and steel which have an import-
ant bearing on the industrial deve-
lopment of the country. Problems
became more complex with the G_hi-
nese aggression and the declaration
of emergency. The need was _aIso
felt to bring closer the urganis%tm_ns
connected with the supply of priority
requirements and the development cf
industrial resources.

Again in November. 1962, the Min-
istry of Feonomic and De!enee. .Co-
ordination was created. The Minislry
took over Supplies and Disposals
from the Ministry of Works, Housing
and Supply and the Development
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Wing from the Ministry of Comi-
merce and Industry. The functions
have been clearly stated in the small
note given to us. They seem to be
to procure the essential supplies re-
quired by the defence and civil
departments of Government and to
assess whether supplies could be met
internally or could be substituted
with indigenous material to assess
future requirements, how indigenous
production could be stepped up, to
suggest priorities in the allocation of
supplies, to keep under constant view
the targets of industrial development,
to resolve problebs of industrial under-
takings to assess the requirements of
essentia] services and to identify im-
balances likely to arise as a result of
an unprecedented defence effort.
These seem to be, broadly, the func-
tiong of thiz Ministry.

The relationship between this Min-
istry and other Ministries is as under:
to bring to bear the impact of defence
requirements on programmes of pro-
duction, transport etc.; to work out
improvements for stepping up the
pace of development in the case of
programmes which are essential for
development effort.

So, the functions of this Ministry
and its relationship with other Minis-
tries have been clearly stated. I think
other Ministers can make the best use
of this Ministry for overcoming any
difficulties or obstacles that they may
have, It is up to them. While remov-
ing the bottlenecks facing some of the
departments in the implementation of
their programmes, if the Minister

‘comeg across the same bottlenecks in

the functioning of his own Ministry,
1 think he will be able to overcome
them without much difficulty.

The problems of coal, power, trans-
port, iron and steel have an important
bearing on industrial development.
Steps have to be taken to remove
the bottlenecks with regard to power,
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coal, steel and transport. An efficient
working of steel and other industries
is dependent on the existence of an
efficient transport system, facilitating
the assemblage of raw materials. We
had a discussion yesterday about steel,
and we know that, in spite of the fact
that the Ministry has been ably func-
tioning and also almost achieved the
results in a short period, there will be
certain problems in future facing the
Ministry of Steel because most of the
industry is situated in a particular
area and 99 per cent of the steel has
to come from that area. The steel
industry consumers four to five tons of
raw materials for one of finished pro-
duct, and zll these raw materials have
to be taken to the plants. The finished
product has also to be taken to areas
where it :s required. So, it is a severe
sirain. In spite of the fact that we
are all happy about the rated capacity
being reached by Bhilai and with the
improvement of the sick child, Rour-
kela, we must have a long-range plan,
so that it will not be a severe strain
with the increase in production. Under
the circumstances the volume of trans.
port required to supply raw materials
to the plants in the steel region and
for distribution of semi-finished and
finished products to the consuming
units in the various parts of the coun-
try zhould be according to plan.

This Ministrv could remove certain
of the bottlenecks in the field of power
coal, transport and steel. The pro-
gramme of power generation has been
worked out with the Ministry of
Irrigation and Power. The principal
function of this Ministry has been to
assist in tackling procedural problems
that impede the commissioning of
power plants on the scheduled dates,
and setting up of stand-by generating
gets for use in times of emergency.

So far as coal is concerned, this
Ministry has been assisting in the
rationalisation of movement of coal
and distribution to smaller consumers.
As a result of the interest taken by
this Ministry in the loading and un-
loading of box wagons, coal move=
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ment rose from 60 to 75 per cent im
two months,

As far as steel is concerned, the
essential quantity of steel required by
priority projects has been worked out
with the Ministry of Steel and Heavy
Industries, and arrangements have
been made for supplies.

In transport, a continuous study of
the problemg of transport, railways,
shipping etc., has been undertaken by
this Ministry.

Steps have also been taken to in-
crease industrial production to meet
defence requirements. Shri Hathi gave
us an elaborate picture of what this
Ministry has been doing as far as
stepping up of certain important
machinery manufacture in this coun-
try is concerned. In motor cycles,
jeeps, road rollers and batteries, pro-
duction has been stepped up. They
should also step up production of
indigenous products. I think it is a
great problem before the Ministry.

Industrial estates have been estab-
lished in various States, but thev are
suffering from want of raw materials.
Even 20 per cent of the raw materials
required could not be supplied to these
smalil industrial units. I do not know
how the Minister will overcome this
difficulty of supplying the required
raw materials to the small industries.

During the discussion on the Chinese
aggression there was a lot of criticism
as to how our jawans were not sup-
plied with enough woollen clothing,
blankets etc. Now, within a few
months, this Ministry could double the
supply of blankets; serge battle dress
has gone up by six times, Angola
shirting by three times and socks by
four times. This is a great achieve-
ment of this Ministry.

Increase in the production of
machine tools is also wery essential.
Wherever there are machine tool
plants, Government should make it a
poi=* ‘o rxpand them, and reduce the
import of parts. I wish the Ministryl
all success.
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Shri Heda (Nizamabad): 1 think
one of the jobs of the Planning Com-
mission would be to plan for the per-
sonnel, to select the right type of
persons, and then allot the right type
of jobs to them. ‘I'herefore, every-
body did expect that Shri T. T. Kri-
shnamachari would be included in
the Cabinet, but it was a surprise to
many of us when he was made a Mi-
nister without porifolio, because we
know that he has got an aptitude for
certain subjects, he has proficiency
and knowledge, has thoroughness and
grasp of subjects, and more then any-
thing else he is tireless, he can work
without any strain day and night.
And then he has a practical approach,
Therefore, we did expect that he
would be given a major portfolio and
entrusted with an important job. But
even as Minister without portfolio, he
proved himself very useful,

Last year while presiding over the
Feroz Memorial Lectures, Shri Lal
Bahadur Shastri paid a great tribute
to Shri T. T. Krishnamachari when
he said that the Minister without
portfolio had become a terror,—terror
in the sense that he studies the prob-
lem, finds out where the bottleneck
is, where the country”s needs are
dire, assesses the gifficulties, prepares
the whole note and also suggests the
remedies. The note is so thorough
that as good an authority as Shastriji
did admit that the note is so complete
that one has to accept it in toto and
there is no other go,

So, even as a Minister without port.
folio he proved himself very useful.
Later on he did tackle some of the
very difficult jobs. Bu‘ we have not
adopted any particular convention for
having ministers without portfolic or
using ministers for advice, for guid-
ance in any particular way, Yester-
day Mr. Mathur, I think, was very
right when he dealt with this subject,
a subject which is a little delicate and
rather ticklish. There can be two
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types of persons who could be en-
trusted with the very impvr.ant job
of be‘ng a minister without portfolio
or a minister expected to give guid-
ance and advice, One is there for
prestige’s sake. In that case he should
be the number-two, so that every
minister would accept him as a senior
colleague and would not therefore
mind his advice or would never take
it as an interference. In the other
case he would give a particular ad-
vice on particular matters generally
these are the matters, like foreign
agairs and the matters, like that.

But anyhow I am happy that now
he has taken over some job, though
accord'ng to me it is not adequate.
His capacity is still far more and 1T
would say that there is still “under
employment”,

Mr, Hiren Mukerjee had referred
to one aspect yesterday. He probably
referred to the speech of Shri T. T.
Krishnamachari on one occasion
when he referred to man-eaters. And
I really wonder why he has not been
entrusted with the Company Law
Administration. I think he is the best
person to undertake this job and see
that the private sector behaves pro-
perly. This should be in the interests
of the private sector itself; because,
the private sector suffers from its
own black-sheep and if those black-
sheep are fully penalised, the private
sector would undoubtedly prosper and
make further progress.

Now, Shri Krishnamachari has
been given a job whicrh on the face
of it is very difficult. Ii is one of
economic and defence coordination.
From that angle jt is not clear or spe-
cific except on those two things,
namely Supply and the Development
Wing; except for these two thinks it
is not very clear as to what his job
would be. But it is very much clear
that anywhere there is a problem,
there is a bottleneck, there is a diffi-
culty, he would put his finger there,
he would leok into it, study the whole
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subject and then come to the proper
conclusion. And I have already seen
how good results are coming forth—
in such a short time, actual results
would not be forthcoming, but I am
giving you just the psychological
background. I had an occasion to
meet one of the Chief Ministers of a
State who had a numbgr of problems,
1 think about his problems many
Ministers in the past had given him
assurances that this would be done or
that would be done. But this time
he conveyed his feeling of satisfac-
tion to me angd said, “Mr, T. T. Kri-
shnamachari has taken up this prob-
lem and I am quite confident tha
his note will work; once he has taken
it up the problem will be solved; now
it ic only a course of time”,

An Hon. Member: It is the State
of Assam?

Shri Heda: You are not wrong in
your guess,

So this type of confidence is being
created by his very personality,

From one angle Shri Krishnama-
chari has an added strength: he had
been out of office for some time, I
do feel that anybody who enjoys
office. then goes out of office, and
then comes back to office comes with
a betier mind and with a better atti-
tude.

An Hon, Member: It should be for
al] Ministers.

Shri Heda: And I have no doubt
that the time when he remained out
of office must have been a very use-
ful thing, because he must have been
able to mix with people, come across
different types of men, know their
ideag and howe they feel and react
about he Govermment, their policies
and what not. Madam, it is the experi-
ence that when omne is continuously in
office he gets into a particular type
of rut ang therefore is not able to
grasp the problem or understand peo-
ple's sentiments from all angles, and
that is why many times he himself
fails to understand why people do
not understand this or that. There-
fore, the short time that Shri Kri-
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shnamachari was outside office, 1 have
no doubt, must have been very use-
ful; and that would come to the help
of the country as a whole.

When I heard Shri Hathi I really
felt that a very useful work is being.
done so far as the Supply Department
is concerned. In the beginning I was
myself very much astonished why
among all the departments Shri Kri-
shnamachari chose Supply, along with
this vague Co-ordination. But then,
when I thought of the India Supply
Mission and the India Stores Depart-
ment, these two big agencies in
Washington and London, and the way
we are suffering there, I felt that
they dig need a reorientation.

1437 hrs, '
[Mgr. SPEAKER in the Chair]

I would not like to go into the de-
tails, because the details are not.
exact, but there are just some im-
pressions formed, But I have no-
doubt that now under this Minister
these two huge departments would do-
their job in a proper manner. Sir, T’
have been abroad a number of times
and I wil] just give you a very sim-
ple example. This Parker Pen-61 is
sold =t a price varying from 24 dol-
lars to 124 dollars at different places
in America. Go to a big shop and
you will find a high price; and there-
are a number of shops in the city of
New York itself where it can be pur-
chased at as low a price as 124 dol-
lars. What applies to this pen may
not apply to the same extent
to everif::ing, but even with re-
gard to achinery and other things
the prices vary so much. Therefore,
unless our men in the India Supply
Mission or the India Stores Depart-
ment have got their fingers on the
nerves and know what thing to get
from where and how the prices are,
they would not be saving money for
the country and they may not bz do-
ing a good job of their work. I need
not refer to the past fewx instances
wkere we purchased jeeps and other
things at fantastic prices and we-
even found that they were not
reliable.
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[Shri Heda]

So it was good that he has taken
over this. And even in India the
simplicity of the procedure that
he has brought about is wvery
good. Otherwise the time was com-
ing when the private sector was re-
fraining to supply to the Govern-
ment, and they were feeling that it
was to invite trouble by supplying
anything to the Government, because
they do not pass orders that the qua-
lity was good or it was according to
the sample, and it takes time, some-
times years, to pass the bill, So 1
know of instances where some of the
private-sector firms did insist that at
least ninety per cent of the payment
should be made on the spot as soon
as the supply is made. Therefore it
was very necessary to streamline the
procedures, and I think the few im-
provements about which we have
just heard from Shri Hathi would
create confidence in them that it
would be properly done,

Similarly, it is also necessary, since
Shrij Hathi was laying emphasis that
we would like to save foreign ex-
change and therefore we always find
out before we place any order on the
India Supply Mission, Washington or
the India Stores Department, London
whether this can be obtained from
indigenous sources. 1 would say in
this connection that it is not difficult
to find out whether any particular
firm can supply goods. The hon. Mi-
nister has got very good memory and
wide knowledge and therefore he can
immediately know if such arg such
firm is capable of producing sAch and
such thing. It may not have been on
the production line yet but if it has
got the producing capacity, he can
know. It would be quite easy for
him if he just throws a hint to those
factories; they would come forward
and start production. We are in sup-
port of the public sector generally.
Some emphatically feel that arma-
ment production should not go to the
private sector. 1 am one with it. But
1il] we start armament manufacture,
it some part of it can be produced
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in the private sector, we should not
feel shy about it. The point is how
to produce early, how to get supplies
immediately as much as possible from
indigenous sources. There are z num-
ber of engineering firms which can
produce many useful items even in
the armaments. They could prove
very useful till the six new ordnance
factories—to which the hop, Defence
Minister, the other day referred and
the hon. Minister Shri T. T. K, is
already going forward with them—
come up. I have no doubt that his
Ministry would prove very useful, I
stil] feel that the Minister should be
entrusted with still more and more
job and thereby the country should
get benefit of his knowledge and his
experience,

Shri Swell (Assam—Autonomous
Districts): Sir, a shortwhile ago we
hag the privilege of listening to the
Minister of State in the Ministry of
Economic and Defence Co-ordination
wherein he tried to explain at some
length the responsibilities of this Mi-
nistry. But I must confess that even
after listening to him, though he had
filled in some details, put in some
flesh into the skeleton which is only
indicated in this report, I have not
been able to rig myself of certain
doubts and confusion as to the need,
scope and the function of this Minis-
try. Somehow, it appears to me that
al] that the Minister of State has suc-
ceeded in doing iz to lend substance to
the charge of Prof. Mukerjee yester-
day when he said that it appears that
the Minister of Economic and Defence
Co-ordination seemeqd to nlay the part
of a Glorifieq Director General of
Supplies and Disposals. The main
thing about co-ordination is: how it
is to be done, whether it could be
done at all. That point has not yet
beep cleared. I expect that when the
Minister himself makes his reply he .
would put some of our doubts at rest.

It is a new Ministry created only
in November last year. To me it is a
Ministry without a well-defined scope
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and jurisdiction because co-ordination
may mean everything; it may also
may mean everything; it may also
that I do not envy the position of
the Minister of Coordination because
to me it appears that his position in
‘the Ministry is very difficult and very
eontroversial. It is a difficult and
thankless task that he has to perform.
It appears to me that his job is to go
eround, poke his nose around, find
out what is wrong with the working
of this or that Ministry, tender some
advice and make suggestions and try
to bring them together and make them
work in the larger interests of the
eountry., In trying to do so, I am
afraid that the Minister may tread
upon the toes of some of his col-
leagues. He is likely to be resented
by hig own colleagues. The report
which we have before us, the first that
this Min‘stryv has produced, has itself
indicateqd that the Ministry does not
have a well-defined scope or jurisdic-
tion. Thig iz what it says, in speak-
ing about the functions of the Minis-
try: In order to discharge its respon-
sibility effectively, the Ministry of
Economic and Dcferce Co-ordination
has to perform among others the fol-
lowing functions...... The stress is in
the words: ‘among others’. That may
comprehend anything that the Gov-
ernment of India is responsible for.

1 join with many of my colleagues
m expressing our confidence in Mr.
Krishnamachari. Personally I have
not had the privilege of knowing him
personally. But we have read abopt
him; we know a little bit of what he
has done. We have no doubt about
his ability, his capabilities and his
capacity for harg work. He started
as a Minister without portfolio some-
time prior to November last year and
he was expected to confine himself to
the economic questions and problems
that arise out of the many industrial
efforts under our plan. But with the
inclusion of Defence, his responsibi-®
lity becomes very vague, very tenu-
ous and very difficult. It has been
esaid that modern war is a people’s
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war because when a war is fought
all the people are affected. In
every field, in every profession or
occupation at every level the people
are expected to play their part om
the issues that ave involved, There-
fore, I expect that the Minister has to
pay his attention not only to certain
Ministries that concern with the eco-
nomic questions but also with practi-
cally every Ministry, including the
Defence Ministry. This is a tremen-
dous task. The Minister can do =&
great job if he wishes to make his
Ministry a great Ministry but he can
also shirk responsibilities because
strictly speaking it appears to me that
this kind of a job is inherent in the
position of the Prime Minister. Shri
Krishnamachari to a certain extent
has to discharge the responsibilities of
the Prime Minister without being
really in a position to play the game.
However, I join with many of my col-
leagues in wishing him well and suc-
cess in his new responsibilities. We
have been tolg that very soon the
Minister is going to make a trip to
the Uniteq States. Obviously, his
trip is connected with efforts to se-
cure more aid for our country’s eco-
nomy and defence in meeting the
Chinese aggression. I wish him well.
I wish him success in this trip also.
To mollify the fears and the doubts
of my colleague, Shri H. N. Muker-
jee, T should suggest that the Minis-

ter, after returning ‘from the States,
may also make his pilgrimage to Rus-
sia. As we know, the Minister al-
ready has a forerunner in this task—

Mr. Speaker: Why does the Mem-
ber distinguish between the two? He
calls one a trip and the other a pil-

grimage.

Shri Swell: Just to be more in
keeping with the desire of my hon.
friend Shri H. N. Mukerjee. As we
know, the Minister already has a fore-
runner to that country—which has
amply demonstrated its friendship to-
wards us in our hour of need, in our
hour of distress—in the person of the
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[Shri Swell]

gentleman from Orissa. We can only
hope that the Minister will not run
into unnecessary controversies as his
forerunner and that he will come
back from the States with some good,
solid results, because no less than the
freedom of our country is involved.

I now turn to a few points that
have been mentioned in this report
and with which I am personally- very
much concerned. I feel gratified that
soon after assuming responsibility, the
Minister has not Jost time to pay a
personal visit to Assam which is a
forwarg area in our defence. I also
feel gratified that he has realised the
imperative necessity of extending the
broad gauge line from Siliguri to
Jogighopa in Assam. I read the other
day in the newspapers that the Mi-
nister of Railways who had also paid
a visit to Assam has agreed to this
proposal, and a sum of about Rs, 32
crores will be made available for the
construction of this line. But I want
to ask the Minister this question:
why should the line run to Jogighopa
and not to Gauhati? I do not know
if the Minister hag personally wvisited
Jogighopa, Jogighopa is a small, lit-
tle out of the way place on the banks
of the turbulent Brahmaputra river
It has ng . buildings worth the
name, If you are to go to the other
side which is the main line of Assam
State, vou have to go at present by
means of ferry, There are no good
roads branching off from Jogighopa
to other parts of Assam through
which the goods that are to be car-
ried could be carried. Then there is
the problem of steamer navigation.
Navigating upstream from Jogighopa
is a difficult and precarious proposi-
ticn, :t presont, because of the up-
predictable nature of the Brahma-
putra river with a heavy silting on
its bed. By having a railway line
from Jogighopa, you will have to
build an entirely new terminal sta-
tion, and then some time or other,
if this railway line is really to serve
the needs of Assam, And all our
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defence requirements, perhaps you
have to build on an entirely new
bridge across the Brahmaputra which
will cost about Rs, 11 crores to Rs. 12
crores. On the other hand, Gauhati
is there. I am not pleading for Gau-
hati, and I do not belong to Gauhat’.
But I am locking at the moment from
a more practical point of view, Gai-
hati is the biggest city of the State
of Assam and it is truly said to be
the gateway to Assam. At present, it
is connected with the rest of India.

Mr, Speaker:
time is up.

The hon. Member's

Shri Swell: For me, speaking in
this House is always a bugbear, a
struggle with the bugbear of your
bell. I am not even half way of what
I want to say. There is a more im-
portant thing with which I am more
concerned and about which 1 would
like to ask the Minister, and that is
about the construction of apn aero-
drome in Shillong. I have not finish-
ed even with the railways. I plead
that you should be pleased to give ms
a little more time.

Gauhati is connected with the rest
of India by a new bridge as the Minis-
ter knows, and it is already a terminal
station. Very little will be invested
by way of buildings and other cons-
truction. There is a network of roads
and railway lines running from
Gauhati. The whole of Assam wil] be
catered to from Gauhati. The only
point that 1 can mention in favour of
Jogighopa is that it is nesarer to Sili-
guri and it will take much time and
money at present to construct the rail-
way line. If pou take several things
into consideration.—the construction of
the bridge from Jogighopa to Goalpara
which is on the other side of the
Brahmaputra, 1 fear that even on
strict financial consideration, the Gau-
hati proposal is a better one than the
Jogighopa proposal. I am putting it
to the Minister, and I would like to be
enlightened about it. I would like to
know whether, even at this time he
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jg willing to change the railway line
from Siliguri to Jogighopa to Siliguri-
Gauhati.

Then I would like to refer to another
jmportant thing, namely, the aero-
drome in Shillong. Sometime ago, in
reply to my question, the Minister of
Transport said that the subject was re-
ceiving consideration of the Govern-
ment. Sometime ago it was given out
in the press also that the work of
constructing an aerodrome in Shillong
would start sometime in winter, But
after that, nothing else has happened.
I am told that a suitable site for this
aerodrome has already been selected,
and I am told also that at a short dis~
tance away at the dam site of the
Umtra hydel project, there are already
heavy earth-moving machinery which
are not being fully used. They can
easily be employed on the work of
constructing this aerodrome. But with
all that, nothing has been done,

As vou know, Shillong is the capital
of the Assam State. It is also g very
important military cantonment. I sub-
mit that even on pure, military or de-
fence considerations, this aerodrome
is a must. I submit that we have to
fight the Chinese, whether the Chinese
attack us or not. Again, that is an
academic question. But it will be wis=-
dom on our part te assume that an
attack will come sooner or later, I
submit that if we are not to damage
the morale of our fighting forces, the
morale of the country, we have to fight
the Chinese and drive them out. We
have to fight them in Assam, first in
the mountains of NEFA, and than if
necessary in the plains of Assam.
Then, if necesary, if the worst comes
to the worst if the Chinese, by a quick
pincer movement, could cut off, the
neck that is, the narrow  corridor
which connects India with Assam—
it the Chinese cut it off, still, we have
got to continue fighting the Chincse
from the hills in the southern part of
Assam. On top one of these hills
Bhillong is situated. It provides a
very ideal ground for guerilla warfare.
We must continue the struggle. If we
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do not do that, if we give up Assam
easily, as I fear at one time we nearly
did it what would happen? The Prime
Minister, while the Chinese were
pouring down towards Tezpur, went
into air and said that his heart went
out in sympathy for the people of
Assam. We all felt that the Prime
Minister and the Government sitting
at New Delhi had abandoned us. Let
us not commit the mistake again, and
if you are going to continue to fight
the Chinese out of Assam from the
hills, where Shillong is situated, there-
in comes the logic of having an aero-
drome in Shillong, because, at that
time, your communication between
Shillong and the rest of India will only
be by air. I put it strongly to the
Minister of Economic and Defence
Co-ordination that he should kindlv
think of this, if he has not thought
about it, and if possible to revive this
question to have this aerodror ~ in
Shillong.

Sir, I have twp or three more puinis,
but since you have rung the bell. T
shall keep them for other suitable oc-
casions.

15 hrs.

ot feer () @ ART
T AW AL, 93T ¥ Al A W
faug oT woAY oAt A A F AT
Tl  , 70 & 9vEr 6 ga}t wEAanw
z# fawg ¥ @A =g €, ot faaa
qaET g |

fafewr emn # fafeed & ga=
FTEW A4 T @1 90T WA TH F
fads et S Fl fafa 7z & f
AESEIL & 919, J=f #1 § @Y avew
g, UF WM 2AFYL & | a7 fafeed
giaqIE AT g, TH T ¥ 7w
T §fF w02 Fr avE S my £
UG A qF @ T AT JAATAT T
g f& 37 9 2wl  fmfeed &
gt wedt faeg W Eafew ga &
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fad o & 9t a5 &1 agfea wEew
7@ g 1 & fafaet ke & g
qrea g i eard fafeedl &1 s
@ wgE § 99 mAw Wt fafee
TR 05\ & ga% AT qF F
T 579 A4 3, 99 =y afer ¥ ema
0 Fframozar g ? ow a<w
7z qfcfeafa o= <1 § 21X 90 a3
w21 s @ fr ogeama fafesy =@
FHEEEAT F F @Y1 F gA AT
¥ AT A T AT AT T E K
fafTe agm &1 qgarar wEar g
fF fam & g« a7 X gF 2@ &1 F=rA
g Wk 3Ia fefzaxy 2y &fas wmas-
FATAT ®7, 37 ¥ @A F #OF T, I
& qiF ¥ 7T T U TORTE J A
T@ ¥ 9379 A27 (FaT a1 29T awa
# 4 wan B frg 941 & AvmE
WSTE ¥ 2w FINAEr 4T §EIAT FT
gRT I

fedia fafae & ararg ¥ & am2-
Sgt g #i g UF W @ g
AEATE | T XA AT A 5T Y
agr wrdt g dRA & 1 q2 9T
gz F a1 gaL F931 Ft e faarg
ggar g, 9 20 #ea2 Ffam oT S
F9gi #1 foerd a1 99 ¥ 4gT w9
# fawr g57 & 1 gz ofifafa o= & o=
fF =7 $RA ¥ W= g werifew
T ¢ | agl aF f& 929 W
&, FUST FTET F1 Wi WEHleF AW
2, T FTTEM T 9% T4 A F AR
W oot e @z § 92 "33 sa
21 T grFe dfgw 0T FuF foeEmy
STd &t 92t F9¢ wmd Iyl # foer qwa
&1 A g dRd 9T gw AT faaA
|9 Ft a7 59 @I g |

|TE 3o H FaY o S o a1
& qTH o7 TG & 99 & avaew § § FgAr
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wenifrm e paia s R s
frt M &7 & w1 N i aord &
o g A g 99 9 5 gaw faw
FOFETHAT AR A AT &1F 1 s oA
39 & fademr &0 @ siasra §
ST F WA IAGUE | T AT gL 3]W
9T TAAl qEt HHIGT SIEAd HURAS
F19S gL g AT 2T FY FALFHAT
2, a7 gart semieaaA fafaeT =
T FT 3F 9 ea17 a7 ey fF «n
A gary fafaedr & sezaFaEl
®Y W1 Gg=Ar =fgd 57 & qgen
¥ 3o ford 2T et & O 92 oedy a9
gt w1 wmat | §7 OF Wi S22
¢ fr wd faege oiggw , w6 20 w7
g gt & Sa fF wrE? fgan o & Y
w9 gF ©A @ fal 13 TR 757, a9
a5 99 wlagrfat a1 azg, o1 f5 37
w1 TEEEA U 8, WA g T T
a5 % 97 =i &7 oF Agr
e | gat A am g fF oA g
¥ ¥ g A r ofdfeafs 2 oy @
Tt AT AL e 2 Aqrer AT Z, a|v
¥y faer, 1 fagarw & 1 & ot S
T odw g9 g |

™ ¥ gy foaft gt sRdw
afees ¥TF T & 99 F weT &1 fF
wreoiiy fafrex mgeg =7 f&r #§
TEHAT ATEAT § | ATEAE FEd # AT S
et & & get § W) foadt ot
g &9 # adt § 9 T 77 9gq
ST & | OF qFA A1 AT o fF e
AT 50 gt § WATH gHT | 9%y K
FaraT e § & w6 gew Ry §
Y ST qArE T I F [0 g9 sAET
g fw foa # foFmr &1 & 1 gma
TR 67 & FegH & § 75 qF
& T WAL TF FY AT F AT A@T @Y
grqad: greT 3|q ® famwa 1 gt
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s w79 ¥ oF 9 AFT ga emEde
w29 T F A Fg o fF oo
N T qATE FAT | ¥ IH ®Y AT
Y wreET | GATET @t & 5 Y Fwwar
f& wrae & FievErs § g qfeds
¥FT & oaAT Al woFAE TR
e F FET T AT F AATH {TEEET
9 F1 {1 T A6AT H FT AT FFAT
a1, 9% 48 gATA #1419 g F sl
Y gAY 9 dAg N ° AW gy § e o
ag A& *gr 9T a%ar (F I F yrfwe
& @ ?

it aF garR AW ¥ qear ¥ o
foradt W7 avgw, famat 9w
§ 99 ¥ AL ¥ o &7 o gfed, & o
wraT 1 fF g mit aF fggeam § a=
& 7E7 awdl 1 98 27w FTgT H
TP ag® aAT &1 T R/ HIT R H AR
s s fammma T @ & 1 &
fafreer g &1 wW fammem fw
g gak 3w F far faoa g
T § fF smrr qmiE St T
AT § 8 oo A {Roo FTo ¥
it § 1 o= & ¥ foaweax foar ar &y
I FT I LY Fo AT AFA AT IT FT
IAT Yoo Fo g | TAAT AT AT HILA
U FT TH ILET WIE | SaanmT §
e} faa w7 o #rawt arg o
dgu & ¥ 97§ @A AEA§ F
wifg? Fa1 99g & % T 997 1
g |1 a1 AT o ST o
fergeamy & &7 wf awg W1 @ § 7
e fedeg fafFwt #t a5 o=t
F T T T A A @ A 2 g |
W § 3@ T AT @ W §
I F A F ATEIT GH & IFT
fear g, sgar qxfee fear o fw
[ IW F A= HEEF A aAE |
¥ 5w N 30 F o sOATIOEE AT
g 5 &7 v 39 4 & wrasmwant
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¥ far gy g agw W fama
A faeai & W@ AT TEAT BIRA
FE gw, T, |

aet a7 fadt argd ¥ ¥y fF A"
oftg @t st fro dro FemmrATd favw
S A € 1T R Ay ¥ FEw 0w
T FEAT AT | AT 2 I AT
waf g7 I%71 § 5F &1 W@ e faar
T | WS OF QFT GrETEL0 a9 4w
£ FaaT &t & EHTT F17 61 I G |
g forar @ & fay o 59 g7 &1
w7 AT 9T | W @y % fafwe
&t =ifexr f& g fear +911 gaR
HyT g I TR WIFEF &
TTEET TT BT THEA & F FT a7
T @ §, T A AL g s
#t 9 7% 78 fafed & a%=T w1
T, AT g agT e aEr g f a2
fa2gi ¥ o AT 91 & o | AR
oY HEw § W & WY, O & g,
FET F WA T AN TR AT
TFY § | gATC W F ¥ FT gAn
geqa gon £ fF 99 F Fon, & gar
fagar FTAT 4, @ T A7 FT WY
T AT A § | W T W T W
HF FFIC ¥ A W@ A WA
AR " #1 wre o feafw § ww awg
Fr T T

# oed ¥ FA OF 919 W9 & qHA
TEAT FAE | A Y g qw # e
SFTL Y &4 99 © & 99 § 0F Fhre
1 uF A & gEd A o o ¥ g
51T A w7 o € 1 § g W g
fo o 3w & o @t gf § uw
TTT WA FATL WA P, WAL LW T
¥ oft g o FTEET ® e ¥ A
T FG a1 @ 9 a97 wan 9
™ I AW W 9T A qifeafa
T gT wT gF ?
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[=fr faga=ez 93]
T T=RI & AT AT F THAR

AT g & WA T FFHTT FAT

g

Mr. Speaker: The hon.

Shri T. T. Krishnamachari: Sir,
may 1 know what time I have?

that he

Minister.

Mr. Speaker: 1 was told
required only half-an-hour.

Shri T. T. Krishnamachari: That
will be about the time that I may re-
quire. Thank you,

Mr. Speaker, Sir, I rise to speak
before this august House with a cer-
tain amount of trepidation largely be-
cause I have no achievements to show
to my credit, but I am emboldened
by the friendly reception that my
Demand has had in this House. I am
particularily grateful to my very good
friend, Profesor Mukerjee, for having
struck the tone when he spoke yester-
day. In fact, Sir, whatever doubts
hon. Members might have in regard to
the utility of this Ministry and its
capacity to contribute effectively in
the various tasks that have been, at
any rats, vaguely assigned to it, no-
body has said that I am unfit for the
task though I myself feel not quite so
confident, 1 saw in g paper this mor-
1ini that 1 have been “under fire".
Well. I did examine my coat today but
s=v .hat no part of it had been singed.

Sir, the need for a department of
this nature in the present context is
something for which ther are parallels
in other countries. I am sorry my
hon. friend Shri Mathur is not here.
He mentioned that there is no parallel.
I am even more sorry that after his
effort here he got ill. I have no doubt
hon, Members of this House will join
with me in wishing him a very speedy
Tecovery. There is a parallel in Eng-
land which is rather hidebound in re-
gard to tradition. After considerable
amount of hesitation, in 1942—T believe
&% was the 10th February, 1942—they
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created a Ministry of War Production
and assigned that job to Lord Beaver-
brook., Shri Mathur mentioned that
Lord Beaverbrook did not stay long
and indicated that the job had gone
into desuetude. It did not. Lord
Beaverbrook gave up the job in a fort-
night, 1 understand, largely due to
reasons of health and his place was
taken up by Oliver Lyttelton who
subsequently became Lord Chandos.
Thus, when I was asked to take up this
job I tried to find parallels in the various
countries which were engaged in
similar effort and I came across a de-
finition of this particular type of work,
not analogous but similar, in the ap-
pointment of the Minister of War Pro-
duction in the United Kingdom, 1
would like to read just a passage {from
what Mr. Oliver Lyttelton said on
24th March, 1942 in the House of
Commons:

“ 1 think it is the wish of the
House that I should deal first with
the powers that have been con-
ferred upon me. I would like to
make it clear that they are the
powers for which I ask, and that,
as far as I have been able to see
during a short study of the prob-
lem, they are both adequate and
precise. They have not been in-
corporated in a White Paper, and
I am sure the House will agree
upon two things. The first is that
to work upon a charter over such
an extremely wide and varied field
would be extremely difficult and
would involve a very long docu-
ment of almost legal precision
when something much more flexi=
ble is required. Secondly, I think
it must be conceded that the actual
control over certain vital supplies
and services will count much more
than any paper mandate.”

Well, Sir that perhaps fits in with the
broad picture of the duties that the
Prime Minister has assigned to me.

I also found a paralle] in the United
States. They experimented with &
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number of institutions before they
finally came upon the idea of appoin-
ting a person with no fixed responsibi-
lities for any department. They ap-
pointed Mr. John Burns and gave him
the task of co-ordination. I think the
office was called the Office of War
Mobilisation and Re-conversion be-
cause the problem of mobilisation also
meant re-conversion, and the duties
that were assigned to him were very
wide and would not bear of any pre-
cise description.

Shri Heda: Was he a member of
the Cabinet?

Shri T. T. Krishnamachari: Un-
fortunately, the position of a member
of Cabinet in the Amecrican Govern-
ment is rather vague, He was, I think,
a'most a member of the Cabinet and
I think he had very wide powers.
Sometimes he was nickname] in a
manner which I would not like to re-
peat here, But these are the two
analogies that exist so far as the cre-
ation of a post similar to mine is con-
cerned.

Sir, hon, Members know that when
I came here in June, on 8th June 1962,
we had no emergency in operation.
But I was given the task, by the Prime
Minister, of economic co-ordination
without naming it specifically. The
machinery that was created was called
the Special Economic Co-ordination
Unit functioning in the Cabinet Secre-
tariat. It was a very difficult task to
undertake because economic co-ordin-
najon, as hon. Members have envisag-
ed, is g difficult one. But I would
like to say that the Special Economic
Co-ordination Unit, which is still pre-
served, has done some very very good
work. It would not be proper or fi‘tting
to say what it has done becau:e it will
reveal defects in certain mechanisms
of Government which it is not proper
to reveal, but I would like to take
this opportunity of expressing my gra-
titude to the Secretary of the Special
Economic Co-ordination Unit who
acted as my colleague and blazed the
trail for this purpose of economic co-
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ordination in a manner which, I think,
was admirable. Unfortunately, exi-
gencies of public service has deprived
his services so far as I am concerned
and he is funtioning in the Defence
Ministry. 1 mean Mr, Rao. To him
I owe a deep debt of gratitude for
having blazed the trail of a type of
work which is very difficult to do
normally,

Sir, now, since the emergency start-
ed, this nebulous assignment, which
was not of my seeking, was given to
me and I had to take over the Supply
Department, notionally only because
the presiding deity of the Supply
Department is my wvery valuable cel-
league, Shri Hathi, and I think, again
I have been extremely lucky. For a
person who is not quite so wise, I think
I am lucky because I have a very
valuable colleague to help me, and the
House would have noted from the
manner in which he was responding
to the various questions raised how
valuable a colleague he is.

The Supply Department itself has a
history behind it. The same is the
case with the Technical Development
Department which is called the Deve-
lopment Wing. They were off-shoots of
the last war and were then function-
ing under a Member for Supplies—I
believe it was Shri Ramaswami Muda-
liar. He controlled not merely supply
but he had also under him the Direc-
torate-General of Munitions Produc-
tion and the entire industry; he had
control over raw materials and the
development department which was
formed for the purpose of advising
the industry, the eitire civil sector of
production in so far as it related to
war effort and even shipping and
movement. It was a very very wide
job that Shri Ramaswami Mudaliar
was entrusted with. After the war
these departments started splitting.
You had the Industries Ministry which
had both the civil and development.
wing. It was again split in 1951 and
various changes have taken place, so
much so now six ministries do the
work of one Ministry—that was the
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Supply Ministry during wartime, To
say that the Supply Department was
something negligible or was function-
ing somewhat lethargically under
certain ministries is not stating facts.
The Technical Development Depart-
ment has now been taken away from
the Commerce and Industry Ministry.
Some hon. Members have raised ob-
jection to it. I think there is a case
for having the Technical Development
Department under a Ministry which
has no specific responsibilities, be-
cause the Technical Development
Department serves a number of Minis=
tries today, namely the Defence Pro-
duction Department, Heavy Industries
‘Ministry, the Steel Ministry, Indus-
tries Ministry and International Trade
to some extent and so on.. Therefore,
it is perhaps good that it is under a
Ministry which has no specific res-
ponsibilities,

To sum up the totality of my res-
ponsibilities, there is the Supply De-
partment, the Tchnical Dvelopment
Departmer.t and the Special Economic
Co-ordination Unit which was created
in June.

An hon, Member said this is top-
heavy. I do not know if it has really
gone into the budget demands, but it
is said that a number of officers and
men were employed in this Ministry.
1 believe, we have not even employed
the sanctioned strength. The sanction-
ed strength is 246. We have got only 222,
Also, a part of them work as liaison
officers for the Supply Department,
which was in existence before. Some
of them work in the Technical Deve-
‘lopment Department and, one hundred
of them, all told, are in the Special
Co-ordination Unit, which existed be-
fore. Therefore, what is left to the
Co-ordination Minisiry as such, might
be top-heavy to some extent but, T be-
Eeve. as a man of some experience, I
rather prefer, in being top-heavy than
having a middle spread. I think my
hon. friend who warned me would
perhaps be also believing in course of
time that the middle spread is rather
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bad and top-heaviness is better.
Actually, we are working with a few
officers.

Shri D, C. Sharma: Both are bad.

Shri T. T. Krishnamachari: They
are not burdened by files. The
officers are mobile and have to take
certain decisions without any delay.
1 am perfectly satisfied with a top-
heavy department without the ap-
pertenances that go with a depart-
ment gecording to Secretarial practice.
If my hon. friend thinks that I should
have one Secretary, 2 Additional
Secretaries, 4 Joint Secretarics, 8
Deputy Secretaries, 16 Under Secre-
taries and a proportionate number of
Superintendents, that is not my way
of doing the work and when my hon.
friend succeeds me in this job, I sup-
pose he will arrange it in a different
way.

In regard to specific problems that
have been mentioned here, I would
again express my gratitude to my col-
league for having dealt with them
very effectively. But there are a few
which I think the House would expect
me to deal with.

One matter which is really not pri-
marily my concern but in which I
have been the target of attack is the
Farraka Barrage. I have had some
very choice expressions about my
proclivities and my capacity mention-
ed in certain newspapers coming from
friendly Bengal. In fact, it was one
of these rare instances where 1 was
innocent. Even at the risk of reveal-
ing official secrets, which I do in the
presence of the senior colleague to
my right, all T said was that either the
Farraka Barrage should be expedited
or we should think of a bridge, or at
least we should think of three or four
ferries.

An Hon, Member: Is that enough?
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Shri T. T. KErishnamachari: Not
enough, but that is a substitute. It
is something like what Pancha Panda-
wvas were asking the Kauravas—just
enough space to put five pins in. That
ig all that I asked. Well, I am ac-
customed to being the target of attack,
bricks thrown at my head and I am
not worried. But I want to mention
to my friend that I am not at all guilty
of having delayed the Farraka Bar-
rage. In fact, if I have my way, I
would like to get it expedited much
earlier, not in 1969 or 1970; I want
the target to be 1967 so that it might
be completed in 1968,

The other matter which he men-
tioned, and in which I am deeply in-
terested, is the Barrackpore trunk
road bridge. Though it is not within
my province and is purely a State
subject, I shall certainly make en-
quiries and find out if I can assist in
any way.

Shri Mathur referred to one or two
other matters, like the speech of
Shri H, V, R. lengar, complaining
about the delinquencies of the Techni-
cal Development Department in regard
to the supply of some eguipments
needed for wehicles. I understand that
the Technical Development Depart-
ment is not really responsible for this.
They have now got the equipments and
they are going to assemble the vehi-
cles.

The other question raised was: what
is my position vis-a-vis my colleagues,
I am a colleague of 17 other people,
and my position is that of a colleague.
Shri Singhvi mentioned about Primus
inter pares, Yes, the Prime Minister
is No. 1 among equals. I am a equal
among equals. I do not arrogate to
myself any particular position . Why
should I ?

Shri Kapur Singh (Ludhiana): More-

equal or less equal?

Dr. L. M. Singhvi (Jodhpur): More
equal or less equal?

Shri T. T. Krishnamachari: The
other question that was asked was
whether I had differences with my
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colleagues. I think one of them men-
tioned my differences with Shri
Chavan, the Defence Minister. Well,
if two people do not have any differen-
ces all the time one of them is com-
pletely useless. I am sure, many of
the hon. Members who have levelled
that accusation against me and my
colleagues are married people, and I
am sure they have differences with
their wives. Still, they live together
and work together. I would also like
to mention, if I am not flattering my-

self, that when I left Government in
1958, the Prime Minister was kind
enough to write a letter to me in.
which he said: we have agreed, and

we have disagreed often times leading
to arguments, but we were working for
a common cobjective, namely, the
development of the country; therefore,

we worked together. So, when I had

the privilege of disagreeing with my

chief, I have no doubt my other col-

leagues would also allow me the pri-

vilege of disagreeing with them. And
disagreement does not mean quarrel;

disagreement means synthesis. We
work together, we work for a common

task. I am not going to come and say

that my colleague, this or that Minis-

ter, has not done this or that. I might

have a different view when he holds

one view, ‘but we ultimately come to
some agreement, The reason why an

old man like myself without a specific

responsibility js given this job is be-

cause I have no axe to grind, no case

to urge. When we have difference of
opinion, sometimes we come to a mid-

dle of the road view; sometimes, they

agree with me. In fact, in quite 3 lot

of matters in regard to foreign aid and

various other things, I have to work

with my colleague, to my right. I do

not think there were many instances

in which I had to trouble him at all,

because I have found the Secretariat

extremely co-operative. Also, he had

given instructiong to them. Well, if

anything goes to him, he tries to see

what can be done about it. I have no
trouble at all,

It was also mentioned by one of
the hon. Members about the Power
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Ministry having done something in
spite of me, They can do it. If
they do  anything in spite
of me, I shall be very glad. And
I shall not be sorry. But
that  particular reference  was
to a conference which was held
by my Secretariat where some gyn-
chesis was arrived at.

In one sense, since I have no spe-
cific responsibilities and since I do
not want and shall not claim any
credit for any act done by Govern-
ment, my position is easy. I can go
and tell people “do this” or “consider
that” or “do it in a different way".

One hon. Member referred to the
Secretaries’ Committee. I receive the
minutes from the Secretaries’ Commit-
tee. I think the Secretaries are im-
bued with a sense of urgency, with a
sense of purpose. There is no question
of any quarrel in this matter, We are
here for a big job, and I do not think
there is any hesitancy on the part of
other Ministers to co-operate. There-
fore, I would like this ghost to be laid
at rest that the purpose of creating the
Ministry for Co-ordination is to throw
the apple of discord in the harmony
that already exists or prevailg in
Government. I, for my part, am per-
fectly sure that none of my colleagues
dislikes me, none of my colleagues dis-
likes to co-operate with me. Very
often, I do not have to go them at all;
I get things done at the slightly lower
level, if I want anything to be done.

Shri Banerjee and a few other hon.
Members had somewhat, perhaps jus-
tifiabily, mistaken the dutieg of this
Ministry for the duties of Defence
Production. In fact, as [ said, Defen-
ce Production is separate wing. But
I have a lot to do with it, undoubted-
ly, because Defence Co-ordination
means Defence Production and Defen-
ce Provision. That is where my hon.
friend from Assam comes in. He
asked me why I felt that Jogighopa
was necessary. For the purpose ot
defence, for the purpose of strategy

APRIL 16, 1963

for Grants 10016

we wanted an additional line.  The
dovetailing of the broad guage with
the line that exists now to Gauhati
would not serve the purpose. In fact,
if that line would serve the purpose,
we can improve the gignalling arran-
gement; we can improve the, various
other operative mechanisms. Then a
second line may not be necessary. It
may ultimately be necessary but it
may not be necessary now. The
whole idea of Jogighopa being select-
ed was that it would serve as an ad-
ditional feeder for strategic purposes
and would enable ug to use river when
we wanted. Of course, the river is
trickly and treacherous and we will
take care of it.

The other point that he mentioned
was about the crossing-over. When
the time comes, possibly in the Fifth
Plan, there may be a bridge. 1 can
tell him that if he goes and have a
look at Jogighopa, he will find that
there is no place over the entire Brah-
maputra Section that is more favour-
able for a bridge to the other side
than Jogighopa where the river is
controlled by two hillocks and hence
the river cannot be treacherous.

Another matter which he menioned
and which I might as well deal with
is the guestion of the aerodrome at
Shillong. I am not in a position to
say precisely what is happening. But
one thing I can assure him and it is
that if the military needs then there
would be an aerodrome on the other
side of the Brahmaputra near the hill
areas. Where it will be will have to
be decided by the appropriate au-
thority.

I now come to some of the points
raised by my hon. friend, Shri Nath
Pai. I wish I could deal with the
other points made by hon. Members,
but there is not much time. I always
like to hear Shri Nath Pai. He is re-
freshing, straight, direct and he does
not mince matters. But I am afraid,
there ig not much that I can tell him.
He has posed a number of questions
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all of which are very germane in re-
gard to the working of the Govern-
ment. While as an jndividual and as
a member of the Cabinet I cannot take
full responsibility—I cannot give him
the assurance that I am going tp do
this and am geing to function in such
a manuer that all the deficiencies
which he has mentioned in the Gov-

ernment would be overcome—in fact, -

I might perhapg depart from my own
canons, that is, not to speak of inten-
tions and  achievements to make
known some of my intentions in this
Tegard.

I have often felt what the position
of this particular Ministry should be
after the emergency goes—and I hope,
it will go soon. ‘The Ministry ecan
function as a very useful apparatus of
‘Government and help our economic
development more especially in the
direction of planning. We are now
envisaging to set up with a wvery
small staff a resources organisation
which will deal not only with the
raising of resources but also with the
apportionment of scarce resources.
The Technical Development Depart-
ment has to be enlarged. The only
difficulty as he himself mentioned
was the finding of the necessary tech-
nical personnel. ‘That is our main
bottleneck. But when I find  them,
my intention is that we wil] have 12
directorateg and  every directorate
will have a planning section so that it
can feed the Planning Commission so
far as this work of industrial develop-
ment is concerned.

He very rightly mentioned this
question of manpower. Manpower is
not a problem confined merely to the
Industrial Management Pool or to the
Administrative Pool, but it ig a very
much wider concept which has to be
grasped and a proper organisation set
up. I quite agree with him that at
the moment it iz divided into various
ministries. The Labour Ministry has
something to do  with it. Technical
education is in the hands of my hon.
friend, Shri Kabir. The Planning
Commission has got a cell and the
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entire manpower as such ig with the
Home Ministry. They are assisted by
a smal] section. They are going to
have an Applied Manpower Research
Institute to assist them. Sometimes
these have to be brought under one
umbrella because the basic defect, so
far as I can see, in our economy hap-
pens to be two things, namely, the in-
ability to get the resourceg needed
because of lack of foreign exchange
and the technical manpower necessary
for augmenting industrial production
for both of which, I think, for some
time we may have to look for help
from outside. But I believe at some
time my colleagues and the hon.
Prime Minister will permit me to set
up a manpower cell in a ministry
which is independent and which has
no specific responsibility. I think, the
ideas that have been thrown out by
Shri Nath Pai would be very useful
in that regard.

I think, Industrial Management Pool
is a necessity. It cannot be disband-
ed. It has to be enlarged and its
coverage made wider., The Adminis-
trative Management Pool is equally
necessary and so there ig a question
of planning. The point that he has
mentioned that for 90,000 workers in
the ordnance factories we have only
300 supervisors is known to me. We
want to remedy it. But it is not quite
so easy because supervisors and en-
gineering personnel do not grow on
trees. So, we are aware of the fact
and I am glad that he has underlined
the fact.

I think, with all these things that
we have in view today with regard to
the expansion of Defence Production
apparatus, not merely modernisation
of the existing factories but also build-
ing of new factories, we necd a lot
more men. We have to train  them
and, if necessary, we have to get some
foreign personnel for this purpose. I
am glad, he has touched wupon this
point. I would like to assure him that
we are seized of the problem though
the solution of the problem is not
quite sp clear.
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[Shri T. T. Krishnamachari]

He hag made a mention of non-uti-
lisation of aid and what [ am going to
answer to the Americans when I go
to America. This is another problem
which I have been engaged in almost
from the time I came into the Gov-
ernment. There has been some back-
log but I think we are catching up.
Therefore I can make a better show-
ing than what I would have done
otherwise. I think, the warning that
he gave me is correct. In fact, I for
one welcome criticism. In this huge
complex of Government apparatus
which ig attempting enlargement in
various sectors, we are bound to fail
in certain places. There is no harm
in admitting that we have failed in
this, that or something else, because
it ig an almost impossible task to be
perfect. We can only become near-
perfect by criticising ourselves. All
criticism of the nature that has been
thrown out in this debate, I think, is
welcome. Therefore if I do not reply
to these individual criticisms or points
made by hon. Members, hon. Members
can depend upon it that they will all
be looked into. If they want any
answer, we will try to furnish it to
the extent of our ability,

1 think, I have more or less come to
the end so far as the points raised by
the hon. Members are concerned, I
think, what I have said here, though
not adequate, forms a  very wuseful
supplement to the very elaborate
speech made by my hon. colleague,
Shri Hathi. Probably if I am here
next year and it I function in the
same way, perhaps I might be able to
say that we as a Government and not
I as a head of 3 department have been
able to do something better, But I
think that is all that I can promise
now. One year is so far away that one
cannot say what may happen.

I am most grateful to the House for
the very kind reception that they
have given to me.

Dr. L. M. Singhvi: While conceding
ane of the points of my criticism the
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hon. Minister said that it is true that
the Ministry's set-up is top heavy but
that it is more efficient. I should like
to know whether the Organisation and
Methods Division of the Government
have been advised that it is the more
efficient way of functioning; if so,
whether the necessary reforms are in
the process of being carried out and
whether this was also the piece of
wisdom which had come when he was
the Finance Minister in making min=-

" istries top-heavy and thereby making

them more efficient.

Shri Shahm Lal Saraf: In my speech
I had made two points, One point
that I made was whether avoiding
overlapping of departments and dup-
lication would be one of his jobs. The
second point was whether attempts
are being made to build up a massive
base for defence production for the
future. Is that alsp his job and is he
doing anything with regard to that?

Bhri T, T. Krishnamachari: I am
afraid, I had not made mysell very
clear probably because of my inability
to express myself clearly to my hoa.
friend Dr. Singhvi. I do ‘believe in a
top heavy administration at the
Centre. The Centre must have offirerg
who will be able to take decisions and
not function through Clerks, Assist-
ants, Under Secretaries, Assistant
Secretaries and all that. On that we
join issue. Therefore, if ever I have
anything to do with advising the
Government, I would ask the Govern-
ment not to have a tehsil office but 1o
have an office where each person will
take the responsibility and come to a
decision. Then, I think, we will have
smaller number, lesser housing, less-
er space and, I think, we will func-
tion more effectively. I do not agree
with my hon. friend. We look at the
thing differently altogether.

So far as the issues mentioned by
the hon. member are concerned, it is a
matter of striving to gee that there is
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no overlapping and I would like to
say one thing here. Some hon. Memn-
bers quoted from the Eastern Econo-
mist—Sir, forgive me for taking iwo
minutes time—about the Supply De-
partment. It would be completely
wrong on my part to say that any de-
partment ig corrupt. There are cor-
rupt individuals somewhere here and
there. I do not think I have ever ex-
pressed that the Supply Department
is corrupt Well, I might have felt
that the department wanted a lot of
reorganisation, a certain amount of
mechanisation, a certain amount of
shedding. That is probably true. I
do not think I said that any depart-
ment is corrupt much lesg any de-
partment over which I am presiding
and I know nothing actually about the
details. 1 cannot make a generalisa-
tion. So far as the overlapping is
concerned, some overlapping is inevi-
table in the way in which the Minis-
trieg have been organised. I think, the
Ministries will be resrganized some
time, but even then some overlapping
will eome hecause humanly we are not
perfect. We onlv learn by trial and
error. PBut, I think, it is a goa] that
‘we have to strive for.

Mr. Speaker: The guestion is......

Shri Joachim Alva rose—

Mr. Speaker: No more questions.

Shri Joachim Alva: On a point of
order, Sir.

Mr. Speaker: Point of Order?

Shri Joachim Alva: Perhaps I have
not raised a point of order in this
House for the last 15 years. This is
the point of order that I want to raise
now. I do not wish to emulate my
honourable friend Mr. Hem Barua,
But this is my point of order. On the
last occasion, during the debate on the
External Affairs Ministerial Demands,
I had referred to Dr. Girma Mukerjee
as g very competent Press Attache
who was also guthor of German books
and said that he should not have been
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allowed to go out of the External
Affairs Ministry. You, Sir, interrupt-
ed me saying that no servant of the
Government, np officer of the Minis-
try, should be referred to by name. I
bowed down to your ruling. Now—I
do not want to deprive Mr. Rao, Sec-
retary of the Defence Ministry of any
tribute paid to him by the hon Min-
ister—today Mr. Rao’s name has been
mentioned. I had once in the past re-
ferred to the very distinguished scr-
vices of Mr. S. Dutt, now secretary to
the President, and, I think, your dis-
tinguished predecessor ruled that I
could not name him. Now, Sir, I
want you, once for all, to lay down a
rule as to whether officers of the Gov-
ernment can be referred by name or
not. If high-ranking officers can be
referred by name, I want to know
why not the persons like Tungara-
mam the electrician or anv ordinary
man in the street, who renders geod
services to the country cannot be re-
ferred by name. I beg of you to give
a ruling on this.

Mr, Speaker: The rule is very clear.
No officers are referred tu by name,
either appreciated or deprecated, in-
dividually. But now to tell him why
some time ago, some months or a year
ago 1 had interrupted him at some
time— I do not remember the cir-
cumstances; I do not remember the
environment and I forget allogether
what the case was—I have no answer
just at this moment. Then, casually
he referred that he got assistance from
an officer. There was np harm in
that. If he had gone further, proba-
bly I might have interrupted him g8
well. 1 am sure the Ministers have
some privilege in that re:pect. Other-
wise, if any Member iz mentioned or
any individua] is mentioned, certain-
1y I do interrupt and T did rthe right
thing when I interrunted tne hon
Member at that moment.

Shri Joachim Alva: Sir, the rule is
not clear.
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Mr  Speaker: The rule is clear.
There is no ambiguity about it respect of ‘Supplies and Dispo-

sals’ "™

DemAND No. 13—OTHER REVENUE Ex-
PENDITURE OF THE  MINISTRY OF
Mr. Speaker: Small fry do not do ECONOMIC AND DEFENCE CO-ORDINA-

like that. It is admitted cn all hands TIO0N

—he must have no doubts—that he is

not a small fry but a big fish.

Shri Joachim Alva: We are small
fry. (Interruptions)

“That a sum not  exceedinz
Rs. 52,15,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1964, in
respect of ‘Other Revenue Ex-
penditure of the Ministry of Eco-
nomic and Defence Co-ordina-

Mr. Speaker: The question is:

“That the respective sums not
exceeding the amounts shown in
the fourth column of tne order
paper, be granted to the Presi-
dent, to complete sums necessary
to defray the charges that will

come in course of payment dur- tion"”
ing the year ending the 31st day !
of March, 1964, in respect of the DemaND No. 116—CAPITAL  OUTLAY

THE MINISTRY oF Economic
AND DEFENCE CO-ORDINATION

heads of demands entered in the oF
second column thereof against
Demands Nos. 11, 12, 13 ard 116

relating to the Ministry of Eco- “That a sum not - xceedizg

nomic and Defence Coordination.
The motion was adaopted.

The motions for Demands for Grants
which were adopted by the Lok Sabha

Rs. 92,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in ecourse of
payment during the year ending
the 31st day of March, 1964, in

v,
are reproduced below.—Ed. respect of ‘Capital Outlay of the

Ministry of Economic and De-

Demanp No. 11—Miwistry oF Econo- .
fence Co-ordination’.

MiIC AND DEFENCE CO-ORDINATION

“That a sum not excceding
Rs. 15,441,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year 2nding the
31st day of March, 1964, in res-
pect of ‘Ministry of Economic and
Defence Co-ordination™

1544 hrs,

DEPARTMENT OF PARLIAMENTARY
AFFAIRS

Mr. Speaker: The House will now
take up discussion and voting on
Demand No. 108 relating to the De-
AND No. 12—SUPppLIES AND partment of Parliamentary Affairs

DisposaLg DemaND No. 108—DEPARTMENT OF
“That a sum not  exceeding PARLIAMENTARY AIRS
Rs. 2,94,81,000 be granted to the Mr. Speaker: Motion foved:
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 313t day of March, 1864, in

“That @ sum not exceeding
Rs. 2,90,000 be granted to the Pre-
sident to complete the sum peces-
sary tp defray the charges which



